Minutes of Exim Faeilitation Committee (EFC) meeting No. 06/AM-20 dated 26.09.2019 for import of restricted itemns

M::ﬁ[r’l_g Nt:_r, 05 of AM-20 of EXIM Facilitation Commiittee (EFC) was held on 23.08.2019 at 330 PM in Room Nao. 4, H-Wing, Udyag
Bhawan, New Delhi under the chairmanship of Shri K.C. Rout, Additional Director General of Foreign Trade to consider the applications
for import of restricted items.

74 The following members attended the meeting:

{1} Shri Nirmal Kumar, Dy. DGFT, DGIT

(i) Shri Santanu Dhar, Under Secretary, M/o PENG

(iii) Shri M. Devula, Dy. Director of Airworthiness, DGCA
(v} Shri R. 5. Srivastav, Engg. WPC, DOT

(v) Shri Nand Lal, Consultant, DIPP

(vi)  Shri O.P. Sharma, Consultant, Dio C&PC

(vii) Shri Abdul Sadig Khan, FTDO, DGFT

(viii)  Shri Yogesh Kumar, 1SO, D/o AHD&F

{ix) Shri Baljeet Singh, US, MHA

¥ Total number of cases considered in the meceting was 285. The committee decided that as in the past, all NOC received/conveyed
by the concerned committee members will be incorporated in the minutes as and when uploaded. Accordingly, 52 cases were approved. 05
tases were rejected, 2 Cases were closed & 226 cases were deferred. Where two or more technical authorities have recommended different
quantities, the lower quantity has been approved by the Committee. The cases recommended for approval at SI. Nos. 186, 194, 216 and 217
will be submitted for approval of the Directar General of Foreign Trade under Para 2.20 of Foreign Trade Policy 2015-2020 and approval
will be separately communicated.

4. The Regional Authorities of DGFT are required fo issue impon authorizations as mentioned below the cases which have been
approved by the Committee. The enclosures, wherever required would be sent by DGFT Hars by e-mail (if enclosures are fiot received
within one week of uploading the minutes on DGFT website, the Regional Authority may remind DGFT (Hars) by e-mail on imporn-
defi@nic.n). The Regional Authorities must issue import duthorizations with the conditions asandicated and after ensuring that the fee has
been paid at the time of submitting the application to DGFT (Hars), They must also cross verify the details mentioned in the import
authorization with that in the ANF-2M submitted by the applicant. DGET ( Hars) will not send separate import permission letters except
where permission has not been mentioned in the approved cases, in the table below:

.|_.§3._ [ Name of the applicant & file No, Date of Item for ' CIF value | Status
o OO o o T | e |
Part-1 Department of Animal Husbandry, Dairying & Fisheries (DAHD&F)
| M/s. Fortune Associates, Hyderabad. | 01.01.19 | 2 Pairsof Cat | 14.7 DAHD&F vide OM No,
O1/53/8/E/AMISE- LG .and 3 Pairs of LIO102(1Y3/2017-Trade dated 22.04.19
Gemshok has recommended for import of 02 Nos.
of cats, subject to recommendation from
MoEF&CC. The commitiee secordingly
decided 1o seek comments from
[ MoEF&CC(WL), The request for import
of Gemsbok has already been tejected by
the EFC in its meeting dated 26.04.10,
Comments sought from MoFEF&CC on
| TR _ = Oris = : 20.06.19 on 2 pairs of Cat. e
2 M/s. Madras Crocodile Bank Trust, 02,01.19 2 nos, of MA Comments sought from MoEF&CC(WL)
Mamallapuram, Tamil Nadu Orinoco on 03.012019. Reminder sent 1o
O1/53/8/EAM L 9/M-2 510 Crocodiles MoEF&CC  vide agenda note  dated
200619 and 18.072019,
Recommended by DAHD&F vide OM
[ No. 110102(1)1/3/2017-Trade dated
Uobpa o 2Lt iR e (1 SESE W ussaibieslI
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| Mis, Vidhaan Sales, Nagpur.

OV/S3/8/EAMIYV-28/1C

08.01.19

Live Horses

DAHD&F vidi OM No.
HIO102(1)3/2017-Trade dated 22.04.19
has informed that the firm has not
furnished the age, sex and purpase of the
import in the original application, Hence,
the firm is to furnish above details to
DAHD&F with copy to DGFT. Further,
the committee observed that there is a
wide variation in the CIF value of Horses
m different applications. Accordingly,
the: commiittee decided 1o seek 1T return
for the flast three years from the
-applicant.

M's. Delta Exim Services, Mumbai
01/53/8/E/AMI9/D-31/1C

10.01,19

6000 pes,
Birds Eggs

DAHD&F vide OM dated 22.04.19
informed that the details of species of
birds, scientific name, Hygiene/health
status egg laying birds and epgs have not
been furnished by the impomer. Hence,
the firm is to furnish above details to
DAHD&F with copy to DGFT.

.80

| Ms. Delta Exim Services, Mumbai.

01/53/8/E/AM19/D-33/1C

11.01.19

1000 pairs
Exotic
Cockatoos,
Macaws,
Parakeels &
Birds

0,00 Recommended by DAHD&F vide OM
No. 110102(1 W3/2017-Trade  dated
18.02.19.  Comments sought from
MoEF&CC on 01.03.19 which is
awaited. The committee noted that in
their application, the firm has indicated
the purpose of import as ‘Actual User”
but the firm has not indicated the specific
use. of 1000 pairs Exotic Cockatoos,
Macaws, Parakeets & Birds,
Accordingly, the committee decided to
seek specific purpose of import from the
firm. The firm has been requested 1o
furnish specific purpose of import on
07.06.19. Reply received from the firm
on 17.07.19

M/s. Bangalore Horse Riding School
. Bangalore
015378/ E/AMI9/B-36/1C

10,0219

32 Nos, of
Horses

160.00 Approved  as recommended by
DAHD&F vide oM Nuo,

110102(1)/3/2017-Trade dated 24.09,19 |

RA Bangalore may issue the import authorization
DAHD&F OM No. 110102(1)/3/2017-Trade dated
Sweden, Belgivm, Bahrain, New Fealand, Austral
mentioned in the DAHD&F vide OM No: | 10102(1 V3201 7-Trade da
| other usual conditions of import authorization. The enc

ia, Spain, Germany,

to the applicant for import of 32 Nos, of Live
24.09.19) for a CIF value of Rs. 1,60,00-000/- (USD 2.28.600) from UK, USA, UAE,
' Netherlands, Turkmenistan and Ireland subject to the condition
ted 24.09.19 as well as subjeet to actual user condition bigsides
losures will bie sent by ¢-mail to the applicant and RA Bangalore.

Horses (quantity & description as per

7 M/s. Swasthik Aquarists, Chennai. 25.02.19 578,600 Nos. | 76.89 Approved as  recommended by
01/53/8/E/AM | 9/5-88/1C of Ormaméntal DAHD&F vide: oM No.
Fish | 110102(1)/3/2017-Trade dated 24.09.19

RA Chennai may issue the im
in the said Sanitary Health

port authorization to the applicant for import of only those Omamental Fishes which are permitted species
Protocol vide OM No, 35029/10/2008-Fy(Trade) dated 09.03.2017 from the countries mentioned in the

application for a proportionate CIF value subject to the condition mentioned in the DAHD&F vide OM No. | 10102(1)%3/201 7-Trade
dated 24.09.19 besides other usual conditions of import authorization. The enclosures will be sent by e-mail to the applicant and RA
Chennai,
8 M/s. Badam Agro Farms, Hyderabad, | 14.03.19 Goal Najdi, 333 The request for import of Common
01/33/8/E/AM19/B-40/1C Commaon Eland & pairs of Kangaroo has been
Eland & rejected by the EFC in its meeting dated
215 Kangaroo 26.04.19. DAHD&F vide OM dated |
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22.04.2019 has informed that the firm
may be requested in respect of Goat
Najdi 1o state whether there is any
intention or probability of breeding ar
cross breeding with local animals and

“also to furnish a NOC from State Animal

Husbandry Department and to inform
whether this is in line of the State Small
Ruminant Development Policy. Hence,
the firm is to furnish above details to
DAHD&F with copy to DGFT,

M/s. Indian Cane Pawer Limited,
Kamataka,
01/53/8/E/AM2O 201

08.04.19

M/s. Poonawalla Astonish Stud
Private Limited, Pune.
OVS3/8/E/AMI9/P-40/IC

3 nos. of
Barogue Pinto
Horses,

11.6

Comments received from DAHDE&F
vide OM No, 1101 O2(1)%3/201 7-Trade
dated 29.07.19. However, the committeg
decided to seek IT return for the fast
three years from the applicant.

09.01.19

|

| One Stallion

15000

DAHD&F vide OM No.
110102(1)/3/2017-Trade dated 28.05.19
informed that the unit price for sallion
intended  for import is Rs |5
Crores/stallion, which seems to be on &
very higher side. DAHD&F has
requested to ask the reasons and the
specific details Justifying such high
quoted price for the said Horse from the
importer. Further, the committee decided
to-seck IT return for the last thiee years
from the applicant.

M/s. Sea World Aqua Systems,
Kerala
/53/8/E/AM20/S-8/1C

12

20.04.19

100 Nos, of
Roval Angle
Fish

M/s. Marilyn Anita Monteagudo,
Faridabad.
DS53/8/EAM20/M-4/1C

08.05.19

| no. of live
Pet Animal
dog

RUHLAY

DAHD&F vide OM Na.
110102¢1)/3/2017-Trade dated 28.05.19
informed that the application is not in the
prescribed  format, Therefore; the
applicant may be advised to submit the
application in the prescribed format for
further examination. Henee, the firm is 1o
furnish above details to DAHDEF with
copy o DGFT.

25

DAHD&F vide e-mail dated 11.07 19
has sought information from the firm,
Hence, the firm is to fumnish above
details to DAHD&F with copy ta DGFT,

14

ﬁ'ﬁ_ydﬁmhad may issue th

M/s. Shantha Biotechnics Private
Limited, Hyderabad,
O1/53/8/E/AM20/S-1 5/1C

07.05.19

4000 nos, of
Mice,
5000 nos, of
mice,

2 4 e
€ import authorization 1o the

value of Rs, 23548
rade dated 05.09 19
be sent by e-mail to th

|

2354

Approved as  recommended h_v_
DAHD&F vide OM Mo,
110102(1)/3/2017-Trade dated 05.09.19

Mis. GVK Biosciences Py, Ltd.,

Hyderabad, 01/53/8/E/AM20/G-3/1C

; |
applicant for import of 4,000 Nos. of
weeks old from USA, Netherland, Italy, UK and Israel {GBR) and 5,000 Nos. of BALDB
France and Israel/(NLD) for a CI¥
vide OM No. | 10102(1)/3/2017-T
| authorization. The enclosures wil|

237.06  (GBP 36,04820) subj
as well as with actual
¢ applicant

Male and Female CD | (ICR) Mice @3-5 |

/eANNHSD Mice 4 10 6 weeks from USA, UK,
ect to the condition mentioned in the DAHD& F
user condition,
and KA Hyderabad.

besides other usual conditions of import

30.04.19

60 nos. of
Male
Cynomolgus
Monkey
cryvopreseved
Hepatocytes

B

134 | Approved  as  recommended Ty
DAHD&F vide OM No.
T10102(1)/3/2017-Trade dated
24.09.19,
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r|'

—

CITES, 5§
million

hepatocytes CITES, 5 million

RA Hyderabad may issue the import authorization to the
for a CIF value of Rs 13,44, 490,.
DAHDEF vide OM No. | 10102(1)/3/2017-Trade dated 24.09.19 as
import authorization. The enclosures will be se

applicant for import of 60 Nos. of male 'E‘jmnm;:-igus Monkey Cryopreseved

al by e-mail to

(USD 19098) from USA subject to the condition mentioned in the
well as with actual user condition, besides other usaal conditions of
the applicant and RA Hyderabad.

15
DV/S3BE/AM20/D-5/1C

Ms. Delta Exim Services, Mumbai.

29.05.19

110 pairs of 202.6 Comments sought from Dio AHD&F
Live Horzes on 30.052019. Reminder sent vide
agenda note dated 200619 and
18.07.19. The committee decided to
seck specific purpose for import of
Horses. Further, the commitiee observed
that there is a wide variation in the CIF
value of Horses in different applications.
Accordingly, the committee decided to
seek IT return for the last three yedrs
from the applicant.

16 M/s. Regional Center for
Biotechnology. Faridabad,

01/53/8/E/AM20/R-12/IC

30.05.19

04 Nos. of 04 Approved as  recommended by |
Mice DAHD&F vide OM No,

| 110102(1)/3/2017-Trade dated 17,07.19

CLA New Delhi mav issue the
96,720/~ (USD 1381,70))

| applicant and CLA New Delhi.

CSTBL/NCrITledem1(IMPC)/M bpMmucd

well as with actual user condition, besides other wsual

import

authorizdtion to
& 02 Nos: of CS?BU&NC‘riTI-;-demlt]MPC}Mbp!Mmucd from USA for a CIF value of Rs.
subject to the condition mentioned in the DAHDE&F vide OM No.
conditions of import authorization.

the applicant for import of 02 Nos of  Mice

HIOT02(1)/3/2017-Trade dated 17,07.19 as ,
The enclesures will be sent by e-mail to the

17 M#s, TISER (Indian Institute of 20,0519 6 nos. of Mice | 05 | Comments sought from Die AHD&F on
Stience Education & Research), Pune 13.06.2019: Reminder sent vide agenda
_ 01/53/8/E/AM20/1-16/1C . _ : note dated 20.06.19 and 18.07.19 |
18 M/s. Marinescape India Private 13.06.19 6 nos, 592.04 Comments sought from Dio AHD&F
Limited, Chennai, Myocastor on 17.06.2019. DAHD&F vide e-mail
OL/S3/8/E/AANMIOM-13/1C Coypus, dated 12.09.19 has sought information
8 nos. African fram the firm.
Penguin,
2 nos,
Marbeled
= s Lungfishete, | . —
19 M/s. Prashant Narendra Gunjalkar, 2504, 19 61 Nos. of 143.00 Approved  as  recommended by
Sion, Maharashtra, Horses (35 DAHD&F vide oM No,
O1/53/8/EIAM20/P-13/1C Nos, of Colts/ 110102(1)/3/2017-Trade dated
Stallions/ 21.09.19,
Fillies/ Mareg
& 26 Nos, of
Colis!
Stallions/
| Fillies/ Mares) |

| RA Mumbai may issue the

21.09.19 as well as with actual user
mail to the applicant and RA Mumbai,

A CIF value of Rs. 19,00,000/- (GBP 20,000) and 26 Nos
leeland. Ireland, Netherlands, Portugal, Scotland, Slovenia,
Rs, 1,24.00,000/- (Furo 1,55.0000] subject to the condition

import authorization to the applicant for import of 61
LI0102(1)/3/2017-Trade dated 21.09. 19 [35 Nos. from Belgium, France, Germany, Ireland, Netherlands, UK, USA, Western Europe for
- from Australia, Belgium, Croatia, Denmark, France, Germany, Hungary,

condition, besides other usual conditions of import authorization. The enclosures will be sent by e-

Nos. of Horses as per Annexure to DAHD&F OM No, |

Spain. Turkmenistan, UAE, UK, USA. Western Europe for a CIF value of
mentioned in the DAHD&F vide OM No, FIOH02(1)/3/2017-Trade dated

200 | M’s. Kavita Swittens, New Delhi 19.06.19 | 3 nos. of 324
01/53/8/E/AM20/K-7/1C Riding Horses
! Riding Horses 29.08.19.
N (2 Mares and

Comments received from DAHD&F vide
OM No. FEIOTO2(1)W3/2007-Trade dated
Howewver, the commitiee
decided to seck IT retum for the fast |

h%?i'
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1 Gelding three years from the applicant.
21 M/s. Chitale Genus ABS India P, 19.06.19 16 nos. of 1226 Comments sought from Dio Al ID&F on
Litd. Pune. 01/53/8/E/AM20/C-9/1C Holstein 21.06.2019. DAHD&F vide ¢-mail dated
Friesian and 27.08.19 has sought information from
Jersey Pure the firm. Hence, the applicant is to
Breed Live furnish reply directly 10 DAHD&F with
Bulls copy of DGFT. — |
22 M5, Maxima Nutrition, Haryana. 19.06.1% 2000nos. VI | 1422 | Comments sought from D/o AHD&F on
OL/S3/8/E/AM20/M -15/1C Quintana X- 21.06.2019. DAHD&F vide e-mails
Vik, dated 05.07.19, 21.08.19 & 09.09.19 has
2000 nos. V) sought information from the firm. The
Nibali X-vik, firm vide e-mail dated 10.09.19 has
2000 nos, V] submitted the reply to DAHD&F.
Gutz X-Vik
Vi Leica X-
Vik 2000 nos,
2000 nos VI
Choko X-
) vikete, : _
23 M/s. Shibu, Alappuzha. 18.06.19 I'no. of Live | .DB7 DAHD&F vide OM dated 17.07.19 has
01/53/8/E/AM20/S-31/1C pet Diog informed that the importer has not
furnished  the pet  book, detailed
vaccination records and veterinary health
certificate  accredited by concerned
department of the Exporting country,
| Hence, the firm is to submit above
details direetly to DAHD&F with copy
I ! to DGFT. )
24 M/s. Renjith KS, Kerala. 2.05:19 500 nos. of 21 Comments sought from Dio AHD&EF on
OLS38/ELAM20/R- 1610 Live 27.06.2019, DAHD&F vide e-mail dated
Ornamental 25.07.19 has sought information from
Fish the applicant. Hence, the applicant is to
submit  above  details directly o
[ g DAHD&F with copy to DGFT, |
25 MUs. Varun Todi 01/53/8/E/AM20/V- | 25.06.19 3 Nos. of 258 Commenits received from DAHD&F vide
1 143G Riding Horses OM No. 110102(1)/3/2017-Trade dated
29.08.19. Further, the committee decided
to seek IT return for the last three years
| e B : from the applicant. i
26 M/s. [ISER, Kolkata. 21.06.19 12 nos_. of 4.53 Comments  sought from D/o AHD&F
O1/53/8/EAM20/1-22/10 Mice {As per on 0L07.2019, DAHD&F vide c-mail
ANF-2M) dated 25.07.19 has sought information
| from the firm. Hence, the firm is 1o
submit reply directly to DAHD&F with
I ) [ ) copy to DGFT. |
27 M/s. Oriental Agency, Kolkata 29.06.19 100 Mts, of 352 Rejected as not recommended hy
(W.B) 01/53/8/E/AM20/0-3/1C Live Fish, DAHD&F vide oM No.
3 : Carp/Other 110102(1)/3/2017-Trade dated 24.09.19
28 M/s. ICGEB, New Delhi, 08.07.19 | 6 nos. Male 152 Approved as  recommended by
01/53/8/ E.-’AMEEIFI-Z&;’IC Mice DAHD&F vide oM No,
6 nos, Female 110102(1)/3/2017-Trade dated 0510919
Mice,
CLA New Delhi may issue the import authorization to the applicant for import of 12 Nos. of mice {as per DAHD&F OM No. |
FIO102(1)/3/201 7-Trade dated 03.09.19) from USA for a CIF value of Rs. 1,52,327.77 (LSD 3.239.29) subject to the condition
| mentioned in the DAHD&F vide OM No. | [OT02(1)/3/2017-Trade dated 05.09.19 as well as with actual user condition besides other |
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usual conditions of import authorization, The enclosures will be sent by e-mail to the applicant and CLA New Dol

29 | Mis. Qualitat Products {India), 05.07.19 100000 nos. of | 344.70 Comments sought from Dio AHD&F on |

Chandigarh, 01/53/8/E/AM20/Q-1/1C Bovine Semen 10.07.2019. DAHD&F vide OM No. L-
. 110102(1)/9/2019-Trade dated 01.08 19
i b e e b i has sought information from the firm.

30 M/s. Green Hills Avian Science angd 807.19 B Pairsof Ara | 13.5 Comments sought from Dio AHD&F
Engineering, Tiruchirappalli chloropterus and MoEF&CC(WL) on 11.07.2019
OV/53/8/E/AM20IG-12/1C and 2 pairs of ==

Ara araraiina Recommended by DAHD&F vide OM
with cites No.  110102(1)/3/2017-Trade. dated
_ permit _ 24.09.19, i

3l M/s. Life Style Aqua, Bangalore 10.07.19 10,82.000 nos. | s4.1 Comments sought from D/o AHD&F on

OV/53/8/EFAM20/L-771C of Ormamental 11.072019. DAHD&F vide e-mail
' Fishes dated 24.07.19 has informed that the
firm has not submitted the application

as per the prescribed format of revised
sanitary  protocol  for import  of
Ormamental fishes into  India  and
requested the firm to  submit the
application in the prescribed format at

earliest.
32 M/s. Tih-Om International, New 11.07.19 3,000 Nos.of | 2.8 Approved  as  recommended by
Delhi 01/53/8/ E/AM20/T-2 1/1C Fresh Water DAHD&F vide OM No.
Fish-Gold 110102(1)/3/2017-Trade dated 24.09.19
Fizh
(Carassius
Lo | Aurtas) |

L ~— — st ——
CLA New Delhi may issue the import authorization to the applicant for import of 5,000 Nos. of Freshwater-Goldfish (Carassius Aurtas)
from USA for a CIF valie of Rs. 2.80,000/- (USD 4,000) sobject 1o the condition mentioned in the DAHD&F vide OM No.
L0 102(1)/3/201 7-Trade dated 24.09.19 hesides other usnal conditions of import authorization. The enclosures will be sent by e-mail o
| the applicant and CLA New Delhi.

33 M/s. Prof. Amitabha Randyopadhyay, | 100719 | 12 pairs of [ 1.9 | Approved a5 recommended by
UT Kanpur 01/53/8/E/AM20/P- 19/1C Live Mice (12 DAHD&F vide OM Mo,
‘ Male & 12 LI0102¢1 ¥3/2017-Trade dated 05.09.19

e L st | N i

RA Kanpur may issue the import authorization to the applicant for import of 12 pairs of Live Mice (12 Male & |2 female) (as per
DAHD&F OM Nao, | 10102013201 7-Trade dated 05.09,19) from USA fora CIF value of Rs. 19.60.46.17 (USD 2858.27) subject to the
condition mentioned in the DAHDEF vide OM No. H10102(1)/3/201 7-Trade dated 03.09.19 as well as with actual user condition,
besides other usual conditions of import authorization. The enclosures will be sent by e-mail to the applicant and RA Kanpur.

34 Mis. Dr. Amitabha Bandyopadhyay, | 10.07.19 | 3 Pairs of Live ] 28 | Approved  as  recommended by
HT Kanpur O1/53/8/E/AM20/D- 810 | Mice L | DAHD&F vide oM No.
== 110102(1)/3/2017-Trade dated 05.09.19

RA Kanpur may issue the import autherization to the applicant for import of 3 Pairs of Live Mice (3 Male & 3 female) (as per
DAHD&F OM No. L10102(1)/3/2017-Trade dated 05.09. 19) from Japan for a CIF value of Rs. 289,030/~ (JPY 4,50,000) subject to the
condition mentioned in the DAHD&F vide OM No. LIOTO2(1¥3/2017-Trade dated 05.09.19 as well as with actual user condition,
_besides other usual conditions of import authorization. The enclosures will be sent by e-mail to the applicant and RA Kanpur,

35 | M/s. Sun Pharma Advance Research | 100719 360 Nos. of | 696.00 | Approved  as recommended by |
Company Lid., Vadodara Beagle Dogs DAHDE&F vide oM No.
01/53/8/E/AM20/S-38/1C (186 Nos. of 110102(1)/3/2017-Trade dated

‘ Male Beagle ‘ 27.09.19,
Dogs and 174
| Nos. Female ‘ ‘

= e | |
RA Mumbai may issue the import authorization to the applicant for import of 360 Nos, of Beagle Dogs (186 Male and 174 Female), Age

4 1o 12 Months, Breed-Beagle from China, USA & European Union for a CIF value of Rs. 6,96,06,723 48 (USD 9.44,076) subject to the

| condition mentioned i the DAHD&F vide OM No, LI0102(13:201° T-Trade dated 27.09.19 as well as with actual user condition, |
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| besides other usual conditions of iinpurt authorization. The enclosures will be sent by e-mail to the applicant and RA Mumbai,

i6 M/s. Jindal Polo & Equestrian 120719 | 12 nos Polo 1025 | Comments  sought from Dio AHD&F
Foundation, New Delhi, Horses. on 23.07.2019. Dio AHD&F vide e-mail
DUS3/RIETAMIOI-8/1C dated 31.07.19 has sought information

from the firm The committee also
observed that there is & wide variation in
the CIF wvalue of Horses in different
applications. Accordingly,  the
committee decided to seek IT return for
the last three years from the applicant.
37 M/s. Abhishek Karnani, Mumbai. 18.07.19 | no, of 20 Approved as  recommended by
D153/8/E/AM20/A-40/1C Riding Horse | DAHD&F vide oM No..
| 110102(1)/3/201 7-Trade dated 23.09.1 2
RA Mumbai may issue the import authorization to the applicant for import of | ne, of Riding Horse (as per DAHD&F OM No,
110102(1)/3/2017-Trade dated 23 A9.19) for sports only from Germany, UK, Wetherlands & Ireland for a CIF value of Rs. 32,00,000/-
(Euro 40,000) subject to the condition mentioned in the DAHD&F vide OM No. 110 102(1)/3/2017-Trade dated 23.09.19 as well as with
actual user condition, besides other usual conditions of import authorization. The enclosures will be sent by e-mail to the applicant and
RA Mumbai,

38 | Mis. Golden Traders, Chennai. 170719 [ 523500 n0s. | 49,10 Comments sought from Dio AHD&F

(LS3/8/EAM0/G- 1 5/1C Ormamental on 24.07.2019
Fish

39 M/s. Lets Go Fishing, Bangalore. 24.07.19 Ornamental 37.91 Comments sought from D/o AHD&F

01/53/8/E/AM20/L-8/1C Fish on 26.07.2019. Dio AHD&F vide e-
mail dated 29.07.19 sought information
! : from the firm. -

40 M/s. Modern Pet Centre, Kolkata, 27.07.19 10000 nos 348.65 Comments sought from D/o AHD&F
West Bengal, 01/53/8/E/AM20/M- Black Ruby on 30.07.2019. DAHD&F vide e-mail
2141¢ Barb; 5000 dated 02.08.19 has sought information |

nos. Clawn from the firm.
Barh; 50000
Black Ghost;
10000 nas,
Tinfoil Barb;
15000 nos,
Tiger Barb;
5000 nos,
Yellowtail
- Rasbora

4] M/s. Meraj Yusha, Bhubaneswer, 26.07.16 | no. of Al 4.99 Comments sought from Dio AHD&F

Odisha 01/53/8/E/AM20/M-19/1C Zobair Stud en: 30.07.2019. DAHD&F vide e-mail
Yearling Colt; dated 02.08:19 has sought information

I no. oF Al from the firm. The committee observed

Zobair Stud that there is a wide variation in the CIF

Yearling Filly value of Horses in different applications.

Accordingly, the committee decided to

seek IT return for the last three VEHFS

Al ) _ from the applicant.
42 M/s. Yeravada Stud & Agricultural 10.07.19 4 nos. of Live: | 70.64 Comments sought from D/o AHD&F on
Farm, Pune 01/53/8/E/AM20/Y-1/1C Herses 31.07.2019, Further, the commitiee in its
meeting dated 23.08.19 decided to seck
| I'T return for the last three vears from the
applicant. DAHD&F vide e-mail dated
120019 & 170019 has “sought
- | | information from the firm.

)

il




43 ]W‘&Eﬂ‘ﬁbﬁ'ﬁéﬁhm _‘ 12.07.19 | no. of | 2000.0 . Approved  as  recommended by |

Private Limited, Pune. Stallion/ Colt DAHDEF vide OM Mo
f] LS3/8E/AM20M-23/10 and 20 nos. of | LI0102(1)/3/2017-Trade daled
| BroodmaresiFi 05.00.19,
| | lies |

RA Mumbai may issue the import authorization 1o the applicant for import of | no, of Stallion/ Colt and 20 nos, of Broodmares/Filligs
for breeding from Australia, Canada, France, Ireland. UK, USA, UAE & Japan for 4 CIF value of Rs, 20,00,00.000/- (USD 30,00,00
subject to the candition mentioned in the DAHD&F vide OM Mo, HO102( LV372017-Trade dated 05,09.19 as well as with actual user
condition, besides other usual conditions of import authorization. The enclosures will be sent by e-mail to the applicant and RA

Mumbai.

44 M/s. The Director, National Institute | 30.07,19 Enos: Live 1.36 ' Approved a8 recommended by
of Immunology, New Delhi. ‘ Mice (4 DAHD&F vide oM No,
01/53/8/E/AM20/T-23/1C Female & 4 H0102(1)/3/2017-Trade dated

I Male) J_ == 27.09.19

CLA New Delhi may issue the import authorization fo the applicant for import of 08 Nos. Live Mice (04 Male & 04 Female) from USA
tor a CIF value of Rs. 1,56 800/- (USD 1955.60) subject to the condition mentioned in the DAHD&F vide OM No. 110102(1)/3/2017-
Trade dated 27.09.19 as wel] as with actual user condition, besides other usgal conditions of import authorization. The enclosures will
be sent by e-mail to the applicant and CLLA New Delhi.

45 M/s. The Director, National Institute [ 29.07.19 | 14 nos, Live Tﬁ.[}ﬁ' | Approved a5 recommended by
of Immunelogy, New Delhi, Mice (7 i DAHD&F vide oM Mo,
O1/53/8/E/AM20/T-22/1C Female & 7 LIO102(1)/3/2017-Trade dated

| Male) 27.09.19,

CLA New Delhi may issue the import authorization to the applicant for import of 14 Nos. Live Mice (07 Male & 07 Female) from LISA
for a CIF value of Rs. 6.06.850/- (LUSD 7,568.58) subject to the condition mentioned in the DAHD&F vide OM No, | 10102(1)/3/2017-
Trade dated 27.09.19 as well ds with actual user condition, besides other usual conditions of impent authorization. The enclosures will
| be sent by e-mail to the applicant dnd CLA New Delhj,

46 M/s. JK Trust Bombay, Thane. | 31.07.09 [ 500 nos. of | 7.16 ]Ermmgnﬂmﬁ from Dio AHD&F |
01/53/8/E/AM20/J-1 1/1C Bovine Semen on 05.08:2019. DAHD&F vide e-mail

dated 09.08.19 has sought information
from the firm. Hence, the applicant is to
furnish reply directly to DAHD&F with
copy of DGFT,

a7 - M/s. Dr. Santosh Chauhan, | 02.08.19 12 pairs of 941 Approved as  recommended by |
Bhubaneswer 01/53/8/E/AM20/D- Live Mice DAHD&F vide oM No.
121c Strain 1010201 /37200 7-Trade dated

=l =5 | LN | | 2_4.“9.19'. -l .
RA Cuttack may issue the import authorization to the, applicant for import of 12 pairs of Live Mice Strain (DZIP3 conditional mice)
from China for research purpose for a CIF value of Rs. 9.41.000/- (LISD 13,500) subject 1o the condition mentioned in the DAHD&F |
vide OM No, | H102(1)/3/201 7-Trade daled 24.09.19 as well as with actual user condition, besides other ysuai conditions of import
authorization. The enclosures vill be sent by e-mail to the applicant and RA Cuttack.

48 | Mis. Ajit Kamath, Mumbai [m.ns.m 1 nos. of Pet [ 075 | Comments sought from Dio AHD&F

O1/53/8/E/AM20/A-S1/IC Rabbit on 09.08.2019. DAHD&F vide e-mail
dated 13.08.19 has seught information
from the firm. Hence, the applicant is to
furnish reply directly to DAHD&F with

R RS C | N e T omeiberT., 7 T
49 M/s. Arbee Biomarine Extracts Pyt 02.08.19 350 MTs of 329.0 Approved  as  recommended by
Ltd., Kottayam, Kerala Fish il DAHDEF vide OM No.
D538/ E AM20/A C 11 D102(1 V32001 7-Trade dated

e S e S | AN ET. LIS, ===
RA Cochin may issue the import authorization to the applicant for import of 350 MT of Fi;h_Oi! from Oman for & CIF value of R,
3,29.09 625/~ (USD 4,72,500) subject to the condition mentioned in the DAHDE&F vide OM No. 1010201 ¥3/201 7-Trade dated

24.09.19 as well as with actual user condition, besides other usual conditions of import authorization. The enclosures will be sent by e-

- mail to the applicant and RA Cochin, =y e L
A0 M/s. Dr. Santosh Chauhan, 02.08.19 | 36 Pair of —ﬁ,ﬂﬂ Approved  as  recommended by
Bhubaneswar U1/53/8/E/AM20/D- | Live Mice | DAHD&F vide oM Na.

%
&




purpose for a CIF value of Rs. 8,80,000/-

The enclosures will

(USD 12668.36) subject
H1O10201 ¥3/2017-Trade dated 24.09.19 as well as with aciugl user co
be sent by e-mail to the applicant-and RA Cuttack,

to the condition mentioned in
ndition, besides other usual conditions of import authorization.

| e ' T — P T [ 110102(1)/32017-Trade dated |
‘ 24.09.19,
RA Cuttack may issue the import aTthoroatos 1 the applicant for import of 36 Pairs of Live Mice Strains fom USA for research

the DAHD&F vide OM No,

S| Mis. Vive Bio Tech Limited, [ 24.07.19 [ 32150 Nos. of | 50453 | Comments sought from /e ALDETF op
Hyderabad, 01/53/8/E/AM20/V - Mice/Rats/ 26.07.2019. DAHD&F vide e-mail dated
1C Golden Syrian 13.08.19 has sought information from

Hamsters/ |lhe firm. Hence, the applicant is to

| Rabhits, | furnish reply directly to DAHD&F with
52 | s, Sarvang S & Asrieaioal 5 e —1=——— || copyofDGFT. —i= Il
a2 AT M/s. Sarvang Stud & Agricaltural 310719 2 nos,of 2.0 Approved  as  recommended by
Farm, Bangalore, 01/53/8/E/AM20/5- Stallions, DAHD&F vide OM No,

- |suc Y i _110102(1)/3/2017-Trade dated 04.10.19

o et | B = === 1 .
RA Bangalore may issue the import authorizition to the applicant for import of 02 Nos. of Live Horses
Sex-Male, Breed-Tharough Bred for breeding from UK&USA for.a € IF walue of Rs. 72,00,000/-

: (USD 1,00.000) subjeet 1o the
condition mentioned in the DAHD&F vide OM No. VEOTO2(1)3/2017-Trade dated 04.10.19 a5 well as with actual wser condition,
besides other usual conditions of

al condit import authorization. The enclosures will be sent k by e-mail to the applicant and RA Bangalore.

(Statlion), Age 04 1o 10 vears, |

53 | Mis Director, CSIR-CCMB, 30.07.19 3 nos. of Comments sought from Dio AHD&F
Hyderabad 01/53/8/E/AM20/D-11/1C Mice on 06.08.2019. DAHD&F vide e-mail
dated 13.08.19 has sought information
from the firm. Hence, the applicant is to
furnish reply directly to DAHD&F with
. | MI5 Pusiab Home Guards Camine—— 13875516 s ——+————— | COBYOFDGFT. e
54 Ms Punjab Home Guards Canine 29.07.19 | 401 nos. of 455.0 Approved  as  recommended by
Trading & Breeding Inst, Mohali dogs DAHD&F vide oM No.
| ONS3/B/E/AM20/P-21/1C 1I0102(1)/3/2017-Trade dated 23,0919

| RA Chandigarh may issue the import authorization to the applicant for import of 401 Nos, of
(as per details mentioned in the Annexure-1 to DAHD&F OM No, | 10102(1)/3/2017-Trade dated 23.09.19 for training and providing to
different departments of the Governmient for their security for.a CIF value of Rs, 4.55.00.000/- (USD 6.50,000} subject to the condition
mentioned in the DAHD&F vide OM No. 110102(1)3/2017-Trade dated 23.09.19 as well as with actual user condition, besides other
usual conditions of import t authorization. The enclosures will be sent by e-mail to the applicant and RA Chandigarh.

Live Pet dogs (193 Male & ztﬁcmalnﬂ}_

55 | Mis Indigenous Baptist Mission, 16,0819 914 Box Used 4.7 Comments sought from Mo HRD on
Eliru Theological 21082019
01/53/8/E/AM20/1-3001C Books for
Library
103 Box
Sacred
Literature and
booklets
|98 Box
Whaole English
T e e L (P Sacred Bibles g ey
56 M/s Melissa Cossu, Gurugram 17.08.19 2 Nos of Pet 05 Approved  as  recommended by
O1/53/8/E/AM20/M-29/1C Cats DAHD&F vide OM No.
TI0T02(11/3/2017-Trade dated
= By | 24.09.19,

'RA Mumbai m_ai'y issuc the irn_;:r;:_ﬂ authorization to the applicant for import of 02 Nos. of Pet CaLi:ﬁt_:scripﬁ;as per IE—IE&FFM_
No. 110102(1)/3/72017-Trade dated 24.09.19) from USA for a CIF value of Rs. 500/~ (USD 7) subject to the condition mentioned in the
DAHDE&F vide OM No. 110103(] ¥32017-Trade dated 24.09.19 as well as with actual user condition, besides other usual conditions of

_import authorization. The enclosures will be sent by e-mail 1o the applicant and RA Mumbai,

57 | Mis Melissa Cossu, Gury | 170819 [2Nos.ofPet | 05 Recommended by DAHD&F vide OM
01/53/87E/AM20/M-30/1C dogs No. 110102(1)/3/2017-Trade dated
24.09.19. The committee decided o

et o dlSRl e L

“

[ examine the case on file

-
iy




58 | M/ Deesha Malik, Scoul 19.08.19 | 2 Nos Pet 1 | Recommended by DAHD&F vide OM
O1/53/8/EFAM20/D-15/1C Dogs, Breed- No.  110102(1)/3/2017-Trade dated
Maltese, 27.09.19. The committee decided to
| Gender- examine the case on file
Female, Ape-
| Dl g8 __ | 8months. = .
34 M's Varaha Farms & Pork Products, | 22.08.19 4 Naos 249 Comments sought from D/o AHD&F on
Tumkur, Karnataka Registered 23.08.2019
O1/S3/8/E/AM20/V-18/1C Purehred
Porcine (Pig)
- Semen -
60 M/s Vivek Rai, Bhubaneswar, 23.0819 6 Mos Live 1.5 Approved as  recommended by
Institute of Life Sciences. Odisha mice strain DAHD&F vide OM No.
O1/53/8/EAM20/V-20/1C Bo.Cg- TTOL02(1)/3/2017-Trade dated
Tg(Tyr-cre) | 23.09.19.
Lurd] mice for
research and
development
| purpose !

mice for research from USA
OM No. 110102(1)/3/2017-Trade dated
_authorization. The enclosures will be sent

for a CIF value of Rs,

by e-mail to the applicantand RA Cuttack.

RA Cuttack may issue the import authorization to fhe applicant for import of 06 Nos, of Live
1.33.431.30 (USD 2.200) subject to
23.09.19 as well as with actual user cord

ition,

Mice strains B6.CaTg (Tyr-cre) | Lur/j |

the condition mentioned in the DAHD&F vide

besides other usual conditions of import

61 M/s Vivek Rai, Bhubaneswar
Institute of Life Sciences, Odisha
D133/ E/AM2O/V-19/IC

| 23.0819 " [ 12 Nos Live
mice sirains
B, 129-Myh9
tml. | Gac/Ori
and
CSTRLENT
ac-Clgbp tm
la
(EUCOMM)
Wisi/lesOrl
six of each
will be used
for research
and

: development
| purpose. |

49

by |
No. |
dated

]Appruvcﬂ a5 recommended
DAHD&F vide Oom
110102(1)/3/2017-Trade
23.09.19,

subject to the condition mentioned in the

RA (_Iuﬁack may issue the import authorization
and CSTBL/6NT ac-Clqbp tmla (EUCOMM)

condition, hesides other usual conditions of im

WisiflesOr for
DAHD&EF
port authorization

to the applicant for import of 12 Nos. of Live Mice strains B6, |29
research from France for a CIF value of Rs.
vide OM No. 110102(1)/3/2017-Trade dated 23.09,19 as well as with actual user
'Ihe_enclusu:qﬁ will be sent by e-mail to the applicant and RA Cuttack.

-Myh9 tm1.] Gac/Ori |
4,98,624/- (Euro 6,400) [

62

for a CIF value of Rs. 16.036/- (USD 200) subject to
dated 23.09.19 as well as with actual user condition,
by e-mail to the applicant and CLA New Delhi.

the condition mentioned in
besides other usual condition

M/s The Director, National Institute 26.08.19 4 Nos Live 01
of Immunology, New Delhi Mice (02 Male
015378/ EIAM20/T- 2400 and (2
= | | Female) .
CLA New Delhi may issue the import authorization to the applicant for import of 04 Nos. L,

63 M/s IISER. Pune

OIS3/8/EAAM201-3 110

26.08.19 | 6 Nos. of
SATB | Flox

Live Mice

ve Mice (02 Male & 02 Female) from USA |
the DAHD&F vide OM Nao, | 10102(1)/3/2017-Trade
s of import authorization. The enclosures will be sent

 Approved a5 recommended by
DAHD&F vide oM No.
TI0T02(1)/3/201 7-Trade dated
23.00.19,

05 [ Approved as recommended by
DAHD&F vide OM No.
110102(1)/3/2017-Trade dated
| 23.09.19.

\D

B

S |



“be sent by e-mail 1o the applicant and RA Pune,

A4 Mis [ISER, Pune
01/53/8/E/AM20/1-32/1C

26,0814

| 28 Nos of

' RA Pune may issue the import authorization to the applicant for import of 06 Nos. of §
from USA for a CIF value of Rs. 5,000/~ (LISD 70) subject to the condition mentioned

Trade dated 23.09.19 as weil as with actual user condition, besides other usual cond

ATR | Flox Live Mice for research purpose
in the DAHD&_F OM No. 110102(1)/3/2017-
itions of import authorization, The enclosures will

Adult female:
xenopus levis

17

Approved a5 recommended by
DAHD&F vide oM N,
L10102(1)/3/201 7-Trade dated
24.09.19.

RA Pune may issue the import authorization to the ap
from USA for a CIF value of Rs. 1,70,000/-
00201 ¥3/2017-Trade dated 23.09.19 as well as with actual user condition,
The enclosures will be sent by e-mail to the applicant and RA Pune.

(USD 2.288) subject to the cond

plicant for import of 28 Nos of Adult female Xenopus levis for research purﬁu?
ition mentioned in the DAHD&F OM No.
besides other usual conditions of import authorization.

63

M/s Poonawalla Astonish Stud Pvt 27.0819 | 4NosBrood | 170.0 | Comments sought from  Dio AHD&
Ltd, Pune Mares with ( on 27.08.2019. DAHD&F vide e-mail
(H/53/8/E/ AM20VP-28/1C age group 3- dated 12.09.19 & 17.09.19 has sought
| = 12 years information from the firm.
il M/s Zon Groves & Farms, Hyderabad | 27.08.19 30 Nos 01) 40.0 Approved  as  recommended by
O1/53/B/EAM20/Z-2/1C LLAMA/ALP DAHD&F vide oM No.
ACA/WALLA 110102(1)/3/2017-Trade dated 27.09.19
BIES 10 Nos and MoEF&CC vide Letier No, 3-
Each) (05 2972019 WL dated 26.09.19, subject to
Male & 05 further approval by the competent
Female in authority.
each) age 06
menths ta 10
years (allow
all together in
single import
and guarantine
procedures at
one time for
_ ~ all) "
67 M/s Zon Groves & Farms, Hyderabad | 29.08.19 06 Ma. of 266.2 Approved as  recommended by
DLS38/EAMR0/Z-3/1C Giraffe DAHD&F vide oM No.
(Giraffa Spp.) 110102(1)/3/2017-Trade dated 27.09,19
(03 Male & 1 and MoEF&CC vide Letter No, 3-
female) 2972019 WL dated 26.09.19 &
27.09.19, subject to further approval
- - : by the competent authority, o
68 M/s Yohan Poonawalla, Pune 29.08.19 I MNos Live 1) Comments sought from D/o AHD&F
D1/33/8/EAAM20/Y -2/1C Cannine Pet on 03.09.2019. DAHD&T vide e-mail
Dog, Breed dated 13.09.19 has sought information
Alredale from the firm.
Terrier, Sex
Male, Age
Between 2 -
_ i |1 Months § )
69 M/s Soma Chattopadhyay, Institute of 29.08.19 12 Wos Live 5.6 Commenis sought from D/o AHD&F on
Life Sciences, Bhubaneswar mice strain 03.09.2019

| OLS3/8/EAM2YD-2041C

|

(A

i



70

M/s GVK Biosciences Pyt Lid,
Hyderabad
01/53/8/EIAM20/G-25/1C

29.08.19

100 Nos
CA7TBL®)
Live mice
Female 9-11
weeks

200 Nos
C57BLIG]
Live mice
Female 9-1|
wieks

200 Nos
C5TRL/G]
Live mice
Female 9-11
weeks,

21.3

Comments sought from D/o AHD&F on
03.09.2019. DAHD&F vide e-mail
dated 12.09.19 has sought information
from the firm.

71

M/s Tropical Fish Aquarium,
Bangalore
O1/53/8/E/AM20/T-24/1C

04.09.19

5000 Nos
Maolly
(Poecilia
Latipina)
10000 Mos
Kui Carp
(Cyprinus
Carpio)
2000 Nos
Flower Horn
(Amphilophus
Labiatus)
10000 Nos

Gold Fish

(Carassius.
Auratus)

dated 13.09.19 has sought information

Comments sought from D/o AHD&F on
05.092019. DAHD&F vide e-mail

from the firm.

72

M/s Sun Pharma Advance Research
Company Ltd. Baroda
015 JIBELAM2OIS-6T/1C

04.09.19

245 Nos
NOD.B10Sh-
H2b/] HOM
Homozygous
for H2h Male
Mice

64.0

Comments sought from Dio Al ID&F on
05.09.2019

M/s Eniva Aquatics, Chennai
OI/S3/ 8/ EAM20/E- 81O

20.08,19

Ornamental
Fish

552:13

Comments sought from /o AHD&
on 20.08.2019

M/s Kushal Vinod Satav, Pune
01/33/8/E/AM20/K-17/1C

75

M/s Gaurav Sud, New Delhi
01153/ 8/ EAAMZ0/G-2T/C

05.092019

3 Nos
Budgerigar

07

Comments sought from D/o AHD&F & |
MoEF&CC (WL) on 11.09.2019

05.09.2019

3 Nos Riding
Horses for
sports
activities
{Three,
Gelding) (Age
03 1w 12
Years)

36.0

Approved  as  recommended h}f.
DAND&F vide oM No.
110102(1)/3/2017-Trade dated 04.10,19

L. I . : . ==
CLA New Delhi may issue the import authorization to the applicant for mmport of 03 Nos. of live horses, Age-3 1o |2 years, Breed-
Warm Blood for upgrading the skills of riders: from UK, USA, UAE. Belgium, Bahrain, New Zealand, Turkmenistan, Germany,

¥

J5L




Thailand, Turkey for a CIF value of Rs, 3.60,00,000/-
L1O102¢1)/3/2017-Trade dated 04,1019 as we
_The enclosures will be sent by e-mail

Il as with actual user condition,
to the applicant and CLA New Delhi.

(Euro 45,000) subject to the condition mentioned in the DAHD&F vide OM No.
‘besides other usual conditions of import authorization,

76 M/s National Centre for Cell Science, | 06.09.19 | 280 Nos 36.0 Comments sought from D/o AHD&F on
Pune _ l.aboratory 11.09.2019, DAHD&F vide g-mail
DIS3BE AMZOMN-L T Mice- dated 13.09,19 has sought information

Genetically from the firm,
- defined _ ol : .

iy M/s Shiva Shellac & Chemicals, (6.09.2018 | 250 MTS 144.0 Comments sought fromMSME
Cinndia Agarbatti and onl3.09.2019
01538/ E/AM20/S-T 1110 other

odoriferous
preparations
which operate
: by buming .
78 M/s Mansi Enterprise, Gandhinagar 06.09.2019 | 264 kgs Raw T8.1 Comments sought from MSME on
0133/ EAMI0/M-32IC Agarbatti in 11.09.2019
various
Length size
12000 kos
Dhoop Stick
60000 kgs
___| Wood Powder —— |

79 M/s N Ranga Rao&Sons Pvi. [.1d 06.09.2019 | 7700 MTS 43723 Comments sought from MSME on
Mysury Raw Agarbarti TLO9.2019
D1¥53/8/E/AMZO/N-18/1C

80 M/s Dimpex Enterprises. Mumbaj 06.09.2019 | 324 MTS Raw | 2400 Comments sought from MSME on
OLS3/8E/AMO/D2 110 Agarbatti 13.09.2019

without
L : o _ perfume _

81 M/s Raptakos Brett & Co. Lid, 07.09.19 I Nos Stallion 1800.0 Approved as  recommended by
Mumbaj {Breed- DAHD&F vide oM No.
1 a‘SEfﬁe’EﬁﬂMZﬂr‘R&]fIC Throughbred LI0102(1)/3/2017-Trade dated 041019

Breed)

& Nos

Broodmares

{Breed-

Theroughbred
_Breed)

RA Mumbai may issue
Hreed-Thorough bred as

rade dated 04.10.19 as well as wit
besent by e-mail ta the applicant a

the import authorization to the applicant for import of 08 N
wl 01 MNo. of Stallion, Age-05to |2 years, Sex-Male
Ireland, Germany, UAE and Australia for a CIF value of Rs. LB, 00, 00, 000/
DAHDEF OM No. F1O102(1%3/2017-T
import authorization. The enclosures will

, Breed-Thoreug
(LIsD 26,250

0s. of Broodmares, Age-03 1o 12 wears, Sex-Female, |
h Bred for breeding purpose from UK, USA,
00) subject Lo the condition mentioned in the
h actual user condition, besides other usual conditions of
nd RA Mumbai,

Fechra

\3

82 M/s Yohan Poonawalla, Punc | 10919 | [0 NosFrench | 28 | Comments sought from D/o AHD&F |
O1/33/8/E/AM20/Y -3/1C Lop Rabbits on 16.09.2019. DAHD&F vide e-mail
(age between dated 18.09.19 has sought information
3 months 1o 3 from the firm.
/ e _| years) =
43 M/s VGP Marine Kingdom Pvt Ltd, 14.09.2019 | 1000 Nos 225 Comments sought from D/o AHD&F
Chennai Serpae Tetra on 17.09.2019, DAHD&F vide e-mail
O1/53/8/E/AM20/YV-2311C {Hyphessabry dated 18.09.19 has sought information
[ o con Serpae) from the firm. _— _
84 M/s Yogesh Singh, APCG & 19.09.2019 | 6 Nos Plain Nil Comments sought from D/o AHD&F &
Director, Chennai

1 MOEF&CC (WL) on 20,09.2019 |

M,



Appr&vﬁd a5 recommended F
oM No.
T0T02(1)/3/2017-Trade dated 04.10.19

Comments sought from M/o Mineson |
14.08.2018. Reminder sent on 19,11 |8,

DIPP vide OM No. S65/2018-TSW
dated 20.08.18 has informed that the
firm is pot a manufacturing  unit,
therefore, DIPP is not an Administrative
Ministry for construction company and
the matter may be referred to Ministry of
comments, Comments
sought from Ministry of Tourism on
20.09.2018. Reminder sent on 19.11.18
Reminder sent

vide

Comments sought MOEF (H,"iﬁljj on |
27.12.2018. Reminder sent vide agendg

Recommended by DIPP vide OMNo, |

| Recommended by DIPP vide OM No.E

Comments of sought from MOEF
(HSMD) on 28.122018. Reminder sent

Comments sought from MOEF |
(HSMD) on 29.01 2019 Reminder sem

Recommended by DIPP vide OM No. F |

OH/S3/8/EAAM20/Y 4/1C {Egques
quitzga)
2 Nos Sismese
Crocodile
(Corcodytus
) _ samensis)
85 M/s Directorate General, CRPF, New | 16.09.2010 | |5 Mos 810
Delhi Breeding DAHD&F vide
OUS3/8EAM0/D-231C Stock of
Belgian
Shepherd
(Malinios)
Dogs Dam [0
Nos & 05 Nos
e | sire | == L st = o
RA Chennai may issue the import authorization to the applicant for import of 15 Nos, of Breeding Stock of Belgian Shepherd (Malinios)
Dogs (Dam 10 Nos. & 05 Nos. Sire) from Netherlands for a CIF valye of Rs, 83.04.225.37/. (Euro 1.05.000) subject to the condition
mentioned in the DAHD&F OM No. 110102() V372017-Trade dated 04.10.19 as well as with actual user condition, besides other usual
conditions of imp ort authorization. The enclosures will be sent by e-mail to the applicant and RA Chennai. 150
Part-2 Department of Industrial Policy & Promotion (DIPP) & Ministry of Environment & Forests (MoEF)
86 MJs. Shrem Construction P, [ 1d, 10.08.18 | 1000 MT Line | 145.53
Mumbai, Stone: Block
(H/53/8/E/AM 19/5-48/1C Reminder sent to M/o Mines vide
agenda note dated 20.06.19 and
18.07.19.
Tourism  for
and 29.05.19,
. — [ _| Agenda note on 20.06.19 & 18.07.19
87 Mis. AP Rubbers Reclaimers Pyi, 271218 SNOOMT of 293.00
Ltd., Prakasam Dist., Ap. Waste
O1/53/8/E/AMIY/ A-56/1C Preumatic | niote on 20.06. 19
Tyre/Used
Rubber Tyres E9(2)2019-T 5. dated 11.01.19
UM | — T & Tubes Serap |
88 M/s. Coastal Rubbers Hyderabad, 271218 INOOMT of 292.00
AP, Waste 9(1)2019-T.S. dated 08.0].19.
OL/338/EIAM L 9/C-2510 Pneumatic T
Tyre/ Used
Rub:ber Tyres to MoEF&CC vide agenda note dated
U e R ——— T — by | | oyne o g
89 M/s. Royal Rubbers, Kerala, 250119 [ 2000 MTof [ 2137 | oammmae il
le&Bi’&"Eﬂ'ﬂMT'}fR’-lﬁ,’lf Waste Parings
and Scrap of to MoEF&CC vide agenda note dated
Rubber | 20.06.19 and 18.07,19.
N L
S TSy - J___ Lol 9(12)/2019-T.5. dated 15.04.19

e

W,



01/53/8/602/AM 1 8/N-23/1C

M/s. Nikhil Petrochem Pyt Lid,

| 21.02,19

in the quantity
and CIF value
of the import
authorization

Recommended by DIPP vide OM No. |
9(39)2017-TSW dated 11,0319, The
firm alogwith their request enclosed the
copy of NOC of MoEF&CC vide OM
No. 23-69/2016-HSMD dated 31.07.17
which has expired on 30.01.2019,
Accordingly, committce decided 1o seek
tomments from MoEF&CC. Comments
of MoEF&CC sought on  06.06.]9,
Reminder sent 10 MoEF&CC vide
Agenda note dated 20.06.19 and
18.07.19,

Naduy,
Q153 8/EAAM0IC-4110C

9 | M Chemtech Rul::ber-Lining India
Pvt. Limited, Krishnagiri Tamil

I1B.03.19

01/53/8/E/AM20/T-1/1C

' M/s. Techno Feeders, Kanpur,

23.03.19

| Used Tube

Plates

Zine Dross

6.5

As decided in the EFC meeting dated
26.04.19, comments sought from DIpP
on 29.05.19. DIPP vide OM  dated
06.06.19 has sought information from
the firm. The same has been
communicated to the firm on 19.06.19,
DIPP vide OM No. P-470012/41/2019.
T.5.  dated  14.08.19has sought
information from the firm The same has
been communicated to the firm

84,0

Comments sought from MOEF (HEML)
on 12042019, MoEF&CT vide e-mail
dated 22.04.19 has informed that M/
Techno Feeders, Kanpur has not applied
for the NOC in MoEF&CC  and
requested to communicate them to apply
with all relevant documents . in
MoEF&CC. Hence, the firm is to apply
for the NOC in MoEF&CC.

a3
01/53/8/E/AM20/S-9/1C

M/s. SKY Rubber Industries, Rajkot | 20.04.19

2290 MT of
Rubber Tyres
Scrap as per
ANE-2M

94
Renigunta _
OL/53/8/E/AM20/M-3/ IC

M’s. Meloy Metals Private Limited,

17.04.19

4500 MT of
Lead Battery
Plates
Cavered by
ISR] Code

| “RAILS”

[ 399375

105.00

18,0719,

Comments sought  from MOEF
(HSMD) & DIPP on 230419,
Reminder sent 1o MOEF&ECT  vide
agenda note  dated 20006.19 and

|
|
|_

Recommended by DIPP vide OM No. P-
4701222/2019-TSW dated 22.07.| 4
Recommended by MoEF&CC vide OM
No, HSM-23/60/2017-HSM dated
30112017, The commitiee noted that
the firm has submitted CA certificate
dated 10.06.2019 indicating data for the
years 2015-16, 2016-17 and 2017-18.
But, not submitted the data for the year
2018-19.  The committee accordingly,
decided 10 seek production consumption
data for the last three years Le. 2016-17,
I7-18 and 18-19. The firm vide letter
dated 17.06.19 has submitted the above
details. However, the commitiee noted
that the NOC of MoEF&CC has expired.
Accordingly, the committee decided 1o
seek fresh NOC from MoEF&cCce.
Accordingly, comments of MoEF&CC
has heen sought on 17.07.19.

g2~ —_—

i



95 | Mis. Siddhi Industries, Jaipur, | 03.05.2019 | 50 MT of 245 Comments  sought from DIPP on |
01/33/8/EIAM20/S-14/1C Aluminium 03.05.2019. DIPP vide OM dated
Dross 29.05.19  has suggested o seek
comments from Mo Mines,
Accordingly, comments sought  from
M/o Mines on 19.06.19. Mfo Mines vide
OM No. 16/3/2019-M.V dated 26.08.19
has informed that clearance/NOC from
MoEF&CC under Hazardous and Other
Wastes (Management and
Transboundary Movement) Rules, 2016
may sought in the matter. Accordingly,
committee decided to seek comments
= PRI, | =3 e | from MOEF&CC. -
a6 Mis. R.G, Industries Comporation, 04.05.2019 | 9000 MT used 4212 Comments sought from MoEF {HSMD)
Bahadurgarh, Haryana. ' Tyre Scrap on  06.052019.  Reminder sent 1o
O1/53/8/E/AM20/R-5/1C and Rubber MoEF&CC vide agenda note dated
Tube Scrap 20.06.19 and 18.07.19. —
DIPP vide OM No. P47012/31/2019
T.5.  dated 17.05.19 has sought
information from the firm, DIpp vide
OM No. P-47012/31/2019 T.5. dated
17.09:19 has  again sought  certain
information from the firm, The same has
been communicated to the firm vide o
mail dated 23.09.19, Henee, the firm is
to furnish the reply directly to DIPP with
e . _ )| SopwtaBGFT. T
57 M/s. Emaar Lead Company Private . | 28.05.19 7200 MT of 57240 Comments sought from MOEF {HSMIY)
Limited, Coimbatore. Lead Battery on 29052019, Reminder sent o
O1/53/8/E/AM20/E4/1C Plates MoEF&CC  vide agenda note dated

) 20.06.19 and 18.07.19 -
9% M/s. Miracle Reclaim Rubber 310519 1060 MT of 14.0 Comments sought from MOEF (HSMD)
Coimbatore Pvt. Ltd., Kerala. Old & Used & DIPP on 12.06.2019. DIPP vide M
DI;’SEJ’BIE.-'AMEWM-T{}HC Tyres Scrap No. P-47012/45/2019 TS dated
18.06.19 has sought information from
the firm, The same has been
communicated to the firm on 19.06.19,
Hence, the firm is 1o submit reply
directly to DIPP with copy to DGFT.
Reminder  sent to MoEF&CC vide
: agenda  note  dated  20.06.19  and
| —— = . = W T 125 18.07.19. iy —
99 | Mis. Rajhans Ol Extracting Pv1, Ltd, 11.63,1 5100 MTof | 1785 Comments  sought  from MOEF
Haryana. 01/53/8/E/AM20/R-9/1C Used Rubber (HSMD) & DIPP on 27.05.2019.
Tyres Scrap Reminder sent to MoEF&CC vide
agenda note dated 200619 and
e 5 el eion MY Sl 1) R |
100 | M/s, Sri Sai Ram Industry. Telangana 18.06.19 9,000 MT of 202.48 Comments sought from MOEF (HSMD;
(1/53/8/E/AM20/S-30/1C | wsed rubber en 27052019, Reminder senl Lo

Iyre scrap MoEF&CC  vide agenda note dated
By, T T
Recommended by DIPP vide OM No. P
L= =i i e 47012/46/2019-1.5. dated 27.06.19
101 | Mis. Conso Agro India Private 24.06.19 | 26000 Kes. 4.6] Comments sought from MOEF&CC on
Limited, Kottayam, Crumb/ 24.06.2019. Reminder sent to

B T I |_ _I_______ e

ki)
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[ VBRI AMBGC 1T Rubber MOoEF&CC vide agenda note dated
Buffing 20.06.19 and 18.07.19,
i Recommended by DPIIT vide OM N,
P-47012/48/2019-T 5, dated 12.07.19
102 | M/s. Navkar Industries, Telangana, 210619 HOOMT Used | 1470 Comments.  sought from MOEF
O1/S3/8/ T AM20/N-9/1C Rubbier Tyers (HSMD) on 24.06.2019. Reminder sent
Scrap o MoEF&CC wvide agenda note dated
20.06.19 and 18.07.19, -
Recommended by DPIIT vide OM No.
- |8 B _T(50)/2018-TSW dated 02.07.19
103 M/s. Mumbai Fabrics Pyt Lid., 150619 270000 MT of | 21087.0 Comments sought from MOEF {HEMD)
Raigad. 01/53/8/E/AMZ0/M- 1410 Old & used on 20062019, Reminder sent 1o
Tyres Scrap MoEF&CC wide agenda nole dated
| 18.07.19, =
Recommended by DPUT vide OM M,
_ . s P-47012/47/2019-1.5, dated 10.0719 |
104 | M/s. Citrine Resources Private 25.06.19 14500 MT old | 1029.50 Comments sought from MOEF (HSMD) |
Limited, Mumbai & Used on 26062019, Reminder sent 1o
O/S3BEAM0IC-13/1C Rubber Tyres MoEF&CC vide agenda note dated
18.07.19,
Recommended by DPHT vide OM No.
| . e MR S G | P-47012/52/2019-T.8, Wiated 02.07.19 |
105 | M/s, Ovster Industries Pvt, Lid. 25.06,19 6000 MT of 426.0 Comments sought from  MOEF
Silvasa Gujarat. 01/53/8/E/AM20/0- Old &lised (HSMD) on 26.06.2019. Reminder sent
210 Rubber Tyres to MoEF&CC vide ‘agenda note dated |
| 18.07.19, N
Recommended by DPIIT vide OM No.
(W b . | P-47012/51/2019-T.5. W. dated 02.07,19
106 | M/s. Aradhyva Eco Green Industries 25.06.19 14000 MT old | 994.0 Comments  sought  from MOEF
LLP. Mumbai, 01/53/8/E/AM20/A- & Used (HSMD) on 26.06.2019, Reminder sent
321C Rubber Tyres to MoEF&CC vide agenda note dated
| 18.07.19,
Recommended by DPIIT vide OM No.
[ e = e = ) P-47012/50/2019-15, dated 02.07.19
107 | M/s. Jain Metal Rolling Mills, 22.07.19 2500 MTs 4025.0 Recommended by MoEF&CC vide OM
Chennai. 01/53/8/E/AM20/1-9/1C Lead scrap as No. 23-130/2014-HSMD dated 16,1 1.18
per ISRI Relay for impont of 4,000 MT of Lead Serap
(ISRl Code: Radio, Rakes, Relays,

[

Ropes, Rails, Rains, with not more than
2% ef liquidielectrolyte by weight in a
given loteonsignment/container), As per
CA Certificate submitted by the firm,
their entitlement comes to 26778.40 MT
MT. But, the firm had already been
granted permission for 2000 MT on the

| basis of NOC dated 16.11.18 of

MoEF&CC, Accordingly, the
committee decided to approve 2000
MT of Lead Serap Relay.

~om [I— —
RA Chennai may issue the import authorization to the
ru::ycHr:gr're:.:ovf:ryfrepmcessing purpose for a proportionate CIF vilue sy
OM No. 23-130/2014-HSMD dated '
authorization. The enclosures wi

16.11.18 as well as with actyal
1 be sent by e-mail 1o the a

apﬁlicantﬂ

import of 2000 M
bject to the co
user conditio
pplicant and RA Chennai,

T of Lead Scrap Relay from UAE for
ndition mentioned in the MoEF&CC vide OM
n, besides: other usual conditions of import

108 J;ws. Siddhi Industries, Jaipur,

01/53/8/E/AM20/S-41/1C

} 13.07.19

| 1000 MT of
| Aluminium |

1375

| Comments sought from MOEF
—| (HSMD), DIPP & M/o Mines on

|

f‘%?/'



115

RA Kolkata may issue the
mcyclingfrccuvt:wfmpmcussi
OM No. 23-40/2010-HSMD
_Ihe enclosures will be sent b

Rajasthan

01/53/8/E/AM20/R-28/1C

Lead Serap
{ISRI CODE:
RAILS)

Dross | 23.07.2019. 9
109 | M/s. Gochemn Metals and 16.07.19 3500 MTs 311903 Comments sought from MOEF
Alloys, Nalgonda, Telangana, Hattery scrap (HSMD} on 24.07 2019
| OIS3I8/E/AM20/G-14/1C P I
10| Ms. Ashwa Industries, Telangana 23.07.19 ISR MT 148.30 Comments sought from MOLF
01/53/8/E/AM20/A-41/1C Used Tires (HSMD) on 25.07.2019. )
Shredded DIFP vide OM No P-47012/53/2019-
T.5. W, has sought information from the
firm. The same has been communicated
T | . __ | to the firm, =
111 M/s, Balaji Rubber Industries Private 24.07.19 12000 MTs 390.52 Comments sought from MOEF
Limited, Salem, O1/33/8/E/AM20/B- Used Rubber (HSMD) on 26.07.2019
17 Tyre Scrap DIPP vide OM No. P-47011/212/2019-
TSW dated 09.08.19 has sought
i = N information from the firm. B
112z Ms. A}-_mFSerIm; Limited, Dadraand | 02.08 19 350000 nos, of | 175.0 Comments sought from DIPP on
NA.{]TISJJ’S}FJAM-E\E};’J&-‘W.’TC Used Stee| 06.08.2019. DIPP vide OM No. p-
Bobhins 47012/56/2019-TSW dated 13.08.19 has
suggested to seek comments from DHI
and Mo Textiles. Accordingly,
comments sought from DIPP & M/o
| R _ (e | Textileson 16092019
113 M/s Jayachandran Alloys Private 12.08,19 300 MTs, 321.25 Recommended by MoEF&CC vide OM
Limited, Erode (TN), Lead Scrap as No. 23/252019-H8MD dated 22.03.19,
01/53/8/E/AM20/)-13/1C per ISR1 Relay The firm has not submitted the CA
Certified Production-Consumption data.
Acéurdingiy, the committee in its
meeting dated 23.08.19 had decided to
seek  CA  Certified Production-
Consumption data from the firm, The
B TG =Ty rr | e —o——{oameis awaited from the firm, |
114 | M/s Raj Metal Industries, Kolkata 21.08.19 | 1200 MTS 998.7 | Recommended by MoEF&CC vide OM

No. 23—40!20]&-H_5MD. dated 17.05.19
for import of 2,200 MT of lead serap
(ISRI Code: Radio; Racks, Relay, Ropes,
Rents, Rakes and Rails: As per CA
Certificate submitted by the firm. their
entitlement  comes 1o 280,37 MT.
Accordingly, the committee decided ty
approve 280.37 MT of Lead Scrap
Hails.

import - authorization to the

Dg purpose for a proportiona
dated 17.05.19 as well as with actual us

Ad

| Mis Jammu Pigments Limited, Kota

O1/53/8/E/AM20/1-16/1C

te CIF val

220819 | 2650 MTS

oL

______ 39725
Lead Scrap as
per ISR1
‘Relay’

SEE

applicant for import of 280.37 MT of Lead Scrap Rails from GCA for
ue subject to the condition mentioned in the MoEF&CC vide OM
er condition, besides other usuil conditions of import authorization,
¢-mail to the applicant and RA Kolkata,

Recommended by MoLF&CC vide OM
No. 23-582009-11SMD dated 13,09, (3.
The committee observed that the firm
has not submitted the copy of CA
certified production Consumption data;

seek CA certified production

lﬁ:m’r_d{ng]y, the committee decided to

— | Consumption data from the firm. |

R



L16 | M/s Shree Metal Works, | 02.09.19 [3000MTS | 79042 | Commants sought from MOEF
Muzaffamagar, Uttar Pradesk Battery scrap. (HSMD) on 05.09.2019
OHS3/BE AM20IS-62/C like lead
battery plates
SO00 MTS
Battery wastes
like serap
drained or dry
while intact
117 Mis. Agni Industries, Thane Dist 2L0B.2019 | 400 MTS 572.0 Recommended by MoEF&CC vide OM
D133 ETAM20V A -S4/ IC Lead Scrap OM No. 23-142/2013-HSMD dated
Relay, Rents, 22032019 for 650 MT of lead scrap
Rakes; Rails (ISRl Code: Radio, Racks, Relays,
| asper ISR] Ropes. Rails, Rent, Rakes. As per CA
- Certificate submitted by the firm, their
entitlement comes to 760.65 MT. But,
since the firm has requested for 400 MT
| only, the committee decided to APProve
400 MT of Lead Scrap Relay, Rents,
Rakes, Rails,

- conditions of import authorization.

' RA Mumbri m‘ﬂﬁsm the import authorization to the applicant for import of 400 MT of Lead Serap Relay, Rents, Rakes, Rails from
GCA for recycling/recovery purpose for a CIF value of Rs. 5,72.00.000/- (USD 817142.85) subject to the condition mentioned in the
MoEF&CC vide OM OM N, 23-142/2013-HSMD dated 22.03.2019 as well as with actual user condition, besides other usupal

The enclosures will be sent by e-mail to the applicant #nd RA Mumbai,

Lid;, Mumbai
DL 538/ EAM20/8T3/1C

I8 | M/s SKVA Rubber Solutions Pyt 09.09.19 | 30,000 MTS I728.0 | Approved as recommended by DIPP

ef ‘moulded vide OM No. P-47014/98/2019-TSW
rubber articles dated 26.09,19

SCrap/convevo
rbelt
scrapirubber
article [
scrapypairings/
rubberized
nylon friction

| cord/rubberize
 sheet friction
cordrubber
compound
(eut/shredded/
press
baled/sheets/lu
mps/chips/rol|
4

KA Mumbai may issue the meon

belt  scrap/rubber article scrap/pairings/rubberized nylon friction cordrubberized sheet friction  cord/rubber compound
(cut'shredded/press bafedﬂ'shaﬂts.:’iumpsfchipsfroi!a] for manufacture of crumb rubber from GCA for a proportionate CIF value subject to
the condition mentioned in the DIPP vide OM No. P-47014/98/2019-TSW dated 26.09.19 as well as with actual user condition, besides

authorization to the app]ié:&nr for import of 18,781 MT of moulded rubber articles scrap/conveyar

_other usual conditions of import authorization, The enclosures will be sent by e-mail 1o the applicant and RA Mumbai.,

119 | MJs 3R Recycler Pvt Ltd, East Delhi | 17.09.19 SS00MTS ~ | 48812 | Recommended by MOEF&CC vide |
DIS3B/EAM2OT-2T1C Lead Scrap OM  No. 23/73/2019-HSMD ‘dated

(ISRI CODE: 09.09.19 for import of (i) 4,000 MT of

Rains, Radio, Lead Scrap (ISRI Code: Rains with

| Rakes, Relavs, not more than 2% of liquid/electrolyte

Ropes, Rails, by weight in a given

‘Racks and | loteonsignment/container) and (i)

&

19



R TR e =~ TR} | 1,500 MT of Lead Scrap (ISR1 Code:

Radin, Rakes, Relays, Ropes, Hails,
Racks -and Rents).  The committee
observed that the firm is applying for
the first lime. As per CA Certificate,
submitted by the firm, the installed
capacity of the firm for finished
produet is 14,600 MT per Annum,
Accordingly, the eligibility comes to
7300 MT. Bat, since the firm has
sought 5500 MT only, the committee
decided to approve 5,500 MT of Lead
Scrap (ISRI CODE: Rains, Radio,
Rakes; Relays, Ropes, Rails, Racks
L= et e, et e ] DL g || ST T jandRents) =~ e |
CLA New Delh may issue the import authorization to the applicant for import of 5,300 MT of Lead Serap (ISRI CODE: Rains, Radio, |
Rakes, Relays, Ropes. Rails, Racks and Rents) for ramveryfrecyuiing:a’repmcessing from GCA for a CIF value of Rs. 488121480/- (USD
67.79,465) subject to the condition mentioned in the MoEF&CC vide OM No. 23/73/2019-HSMD dated 09.09. | 9as well as with actual
user condition, besides other ysual conditions of import authorization, The enclosures will be sent by e-mail to the applicant and RA
Chennai.

120 | M/s. Sasa Rubbers P, L, Gujarat 06.09.19 | Request for [Proportionate] Recommended by MoEF&CC vide
GLS3EAMIYS-101/1C enhancement oM  No, S-172012-HSMD dated
in the quantity 03.05.18 and 27.11.18 and DIPP vide
of import OM No. E H20V2019-T.S,  dated
license No, | 03.10:2019, The committee also
2430000158 observed that on the basis of NOC
dated 26.04, 19 dated 27.11.2018, the firm had
from 2152 MT already been granted permission for
to 10,000 MT 2000 MT, Accordingly, the committee
decided to enhance the quantity from
T ) SN = | 2152 MT to 8,000 MT.

'RA Rajkot may enhance the quantity of rubber scrap from 2,152 MT 1o 8,000 MT oF the import authorization No, 2450000158 dated |

26.04.19 with proportionate increase in CIF value subject 1o the condition mentioned in MoEF&CT vide OM No, 3-17/2012-HSMD |

| daled 03.05.18 and Eﬂﬁ:ﬂcﬁ!ﬂ_ﬂﬁﬂiu_ﬁ?_?E’_Fkﬂfﬂlﬁthﬂﬂpﬁ?-ﬂm@ﬂﬂ.]k_m-_ TETISEE _|
A eaelies) T e e R =
121 MJs. Metallurgical Products India —|_ 12,07.19 [ 450 Kes, of |_455.'JI ]_Curnmants sought from M/o Steel on
| Private Limited, Rauagd. | tantalum scrap | | 23.07.2019 '
e Eﬂ_fﬂiﬁi’mﬁﬁm_-lﬂ______ =TIl i s Ao _|
122 | Mis Bradken India Pvi Ltd, 29.07.3019 | 1500 MTS 419 _[ Comments sought from M/o Steel on
Chettipalayam Mild Steel 16.092019
/538 E AM2O/B-181C | Pipes (Lsed / | |
| | Second hand) | |
| in various
| | | |.-£|1!grh5 ~ for
Melting
e o ML ____“____.___J_ | Pupose. | e
Part-4 Department of Chemicals & Petrochemicals (DC&PC) & Ministry of Environment & Forests (MoEF)
B | Ma CT Grom Rersh [ 380518 0w Torrer—5er—— Comments Sought from C&PC on
{}la’53fﬂa’3_2ﬂllﬂiﬁMIW{:-3fIC | Natural 05.06.2018, Do C&PC vide OM dated
| Caleuim 13.07.2018 has informed that Natural
Carbongte Calcium Carbonate Fversit is mineral
Everzit product falling under Chapter 25, which
| 15 not looked after by Dio C&PC. The
| | application may be referred 10 Ministry
| | of Mines to seck their comments in the |
e — L | mater. D/o C&PC vide e-mail dared |

2



124

M/s. S.N. Enterprises, Karnataka
O1/53/8/E/AM20/S-11/1C

125

20.04.19

25.10.2018 informed that the mater |
does not pertain to /e C&PC.

Comments sought from M/o. Mines on
30.07.2018. Reminder sent on 29.05.19,
Again reminder sent to M/o Mines vide
agenda  note  dated 200619 and

18.07.19,

300 MT of PU
Foam Cut
Piece high
quality-AA
Grade

M/s. Cipla Limited, Mumbai,
01/53/8/E/AM20/C-31C

03.05.2019

41.67

Comments sought from C&PC and
MoEF&CCHSMD) on 24.04.19,
Reminder sent vide agenda note on
20.06.19

780 Kgs. Of
Bromofluorom
ethane

126

M/s. UPL Limited, Bandra, East
Maharashira,
O1/33/8/E/AM20/U-1/IC

03.052019

8125

Comments sought from Dio C&PC und
MoEF&CC (0) on 03.05.19. MoEF&CC
(O) vide OM No. 11/1622017-0C dated
08.07.19 has sought information from
the firm. Hence, the firm is to furnish
reply directly to MoFF&CC with copy to
DGFT.

ﬁs_rh_c:ﬁ Tetra
chloride

232.5

| Mis. Industrial Foams Privaie
Limited, Greater MNoida, UP,
G1/A3/8/E AM20/1-940

21.052019

240 MT of

Comments sought from C&PC ol
20052019, MoEF&CC vide OM No.
H/T/2015-0C dated 24.09.19 has sought
information from the firm, Hence, the
firm is to fumish reply directly to
-MoEF&CC with copy to DGFT.
Recommended by D/o C&PC vide OM
No. C-11-17014/13201 $-CHEM-1I-CPC
dated 22.07.2019,

Carbon Tetra
Chloride

A420.0

Comments sought from MOEF {O) on
21.052019. Reminder sent vide agenda
| note dated 20.06.19 and 18.07.19,
Dio C&PC vide letter No.
25016/01/2014-Tech.CPC (FTS)-5927)
dated 20.06.2019 has sought information
from the firm, Hence, the firm is to

furnish reply directly to Dio C&PC with

| M, Aayush Enterprises, Ghaziabad
O1/53/8/E/AM20/A-20/1C

21.05.2019

129

Ms. Meghmani Organics Limited,
Gujarat, 01/53/8/E/AM20/M-11/1C

—— i

500 MT of
LDPE Bales
Scrap

copy to DGFT.

175.0

Comments. :mught- from MOEF
(HSMD) on 24.05 2019, Reminder sent
vide agenda note dated 20.06.19 and

18.07.19 |

Do C&PC vide letter No,
25016/012014-Tech.CPC (FT8)-5927)
dated 20.06.2019 has sought information
from the firm. Again Do C&PC vide
letter  No. 25016/01/20 I4-Tech.CPC
(FTS)-5927) dated 22.072019 Has
sought information from the firm. Hence,
the firm is to submit reply directly to Dio
C&PC with copy to DGFT,

03.06.19

325000 Kgs,
Of Carbon
Tetrachloride

161.8

Cﬁmmems; sought from MOEF&CC
(& Do C&EPC on 12.06,2019,

| note dated 20,0619 and

Reminder sent to D/o C&PC vide agenda
18.07.19.

2
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Pvi. Ltd., Vapi,

MJs. Tagros Chemicals India Privae |
Limited, Chennai.
OV/53/8/E/AM20/T-12/1C

| Mis. Manya International, Delhi. |
01/S3/8/E/AM20/M-121C

(290519 |

1705.19 |

— T

Limited, [ 220810

M/s. Royval ARC Electrodes Ltd,
| Mumbai 01/53/8/14948/AM 1 B/R-

| 132 | s Bayer Vapi |
Gujarar,
| | 01/53/8/E/AM20/B-13/1C
133 | Mis Gharda Chemicals
Mumbai _

| O1/S3/8/EIAM20/G-23/1C
Part-5 Ministry v of Electronies &

134

36/1C
135

Mis. Anubhay Enterprises, New |
Delhi. 01/53/8/E/AM20/A-16/1C

Information Technolo

325 MT of
Carbon tetra
Chlaride

Of HCFC
141h

350000 Kgs,

Of Carbon
Tetra
Chloride,

Carbon Tetra

Chioride

2Y (Meity) & Ministry of Environme,

| 100000 kgs, |

350000 Kgs |

21217

24 Tons of
Chromium
Metal Powder

15000 nos. of
Old & Used
Besktop
Computer case
with power
supply,
Mother Board,
DVD & FAN
withow
Processor,

| Hard Disk,

L

15444

=

__| copyto DIGFT.

| MOEF&CC vide OM No. 117730 15:0C |
dated 25.07.19 has sought information
frem the fim. Hence, the firm is to
turnish reply direetly to MoEF&CC with
Comments sought from MoLF&LC (O] |
on 18.06.19. MoEF&CC vide OM No.
177201 5-00C dated 24.09.19 has sought
information from the #irm. Hence, the
firm is 1o furnish reply directly to
| MOEF&CC with copy ta DGFT,
Recommended by Dio C&PC vide oM
No.  C-I-17014/4 /20 19-CHEM-11-CRC
dmed3loe
Comments sought  from MOEF&CC
(D) on 13.062019, Reminder senmt 1
MOEF&CC (O) vide agenda note dated

Comments  sought from MDEF&CC1
(0) & C&PC on 14.06.2019. Reminder
sent o Dio C&PC vide agenda note
‘dated 20.06.19 ang 18.07.19. MoEF&CC
vide OM No. 11/72015-0C dated
24.09.19 has sought information from
the firm. Hence, the firm is to furnish
reply directly to MoEF&CC with copy to

1 20.06.19 and 18.07.19

| DGFT,

Comments sought frcr?_ MOEF
(HSMD) & C&PC on 23082019 |

ent & Forests (MoEF) . _|
Comments  sought from Meity
05.01.2018, MeitY vide letter No,
16(3)2018-IPHW dated 20.6.2018 has
sought certain information from the firm.
Meity vide letter dated 27.11.2018
suggested to seek comments from DIPP,
Accordingly comments sought  from

DIPP on 18.12.2018 Reminder sent on
29.05.19. DIPP vide OM dated 07.06.19 |
has ‘sought information Tfrom the firm.
The same has been communicated to the
firm on 19.06, 19, Hence, the firm is 1o
submit reply directly to DIPP with copy

| W DGFT.

Rejected as m’:—t_re;ﬁlm_end_n&__b_v '
Meity vide Letter No, 16(6)/2019-
IPHW dated 09.09.19,




Ram Mix
| brands likes
| HP, DEL
| Lenovo ete.

Ms, Forms and Surfaces Indig Py,

90519 | 1no ofUsed | 3004 Comments  sought from Meity op

b, Pune.E_lI.ISSIE;'EMMEWF-SHC Refurbished 30052019 Meity vide e-mail dated
Industrial 22,0819 informed that query sent to the

Printing firm vide lener dated 25.07.19, Meity

Maching vide e-mail dated 25.09.19 has informed

that response received on 09.08.19,
. : under process. |
100060 nos, of | 5040.0 Comments sought  from Meity on
Refurbished 14.06.2019, Meity vide |egter Nn.|
Hard Digk 16{832019-1PHW dated 03.00,19 has

Drive. = ‘/ sought information from the. firm.

Mis. Flextronics Technologies () P, | 35 219
L., Kancheepuram,

O1/53/8/E/AM20/F-71C |
MJs, Canara Bank, Bangalore. 21.06.19

D1/53/8/E/AM0/C-10/1C

i3 2 nos. IBM 47.23 Comments  sought from MietY on |
8284-224 21.06:2019. . Meity vide e-mai dated
Power System 25.09.19 has informed that the matter is
5822, under process
I nos, [BM
/ V5000 |

Storage and

tape Drive |
| n0s. IBM
T226-1U3 tape
enclosure
IxIt07 Half
Height Tape
Drive
| nos. Lenovo }

7042 CRY

Rack Mount
Hardware
Management

2 nos, Cisco
Asa 5506 |
| Firews] }

| nos. ciscn

SG300- 28pp. ’
K9-EL 28
Port Gigahit
-Pde Pluse
Managed
Switch :
05.07.19 | no. of 24
Graphic
Drawing |
Tublet

|

|

Mis, Kajal Solanki, Jamnagar.

Comments sought  from ?'-Eiy_nm_
O1/53/8/E/AM20/K-1 1/1C

08.07 2019, Meity vide letter No.
16(10)2019-IPHW dated 12.09:19 has
informed that the applicant has indicated
that she does pot require  import
certificate and requested to cancel the
application. Hence, the application may

|

be: cancelled, Armrdingl_\', the
| — —— —— e _c_om_mi!@;ﬁpﬂgﬂ_tgﬂm_ﬂm_naﬁ._
140 | MJs. Rickshaw Delivery, Noida 11.07.19 |5 nos. of Muli | 7 Rejected as not recommendeq by
01/33/8/E/AM20/R-20/1C Function Meity vide Letter Ng. 16(11)/2019- |
| 1 Printer IPHW dated 09.09,10, |

4
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| 141 T Mis. Globalfoundries Engineering

Private Limited Bangaluru,
O1/53/8/E/AM0/G-16/1C

Part-7

111 nos. 71.60

Laplops

I |

[ 19.07.19

Ministry of Environment & Forests,

Comments sought from MeitY on
25.07.2019, Meity vide e-mail dated
23.09.19 informed that query sent to the
firm vide letter No. 16(12)2019-1PHW

Ozone Cell IMuFPEE’ﬂ

dated 24.09.19, response awaited. '

142 M/s. Marine Solutions Bhavnagar, 22.04.19 6000 Kgs. Of | 192,10 ] Comments sought from MOEF & CC
Gujarat. 01/53/8/E/AM20/M-8/1C Halon 130 (Q) on 11.06.2019, MoEF&CC vide
Reeyeled OM No. 11/5/2012-0C dated 28.08 19
has sought certain clarification from the
firm.  The firm wvide e-mail dited
_ _ _ =] 03.09.19 has submitted the reply. ol
143 | Mis: Refex Industries Limited, 27.06:19 | 800 MT of 1036.0 Comments sought from MoEF(O) on
Kanchipuram, Tamil Nadu. HCFC-141 B 27.06.19. Reminder sent to MoEF&CC
l]i-"53.-’3.’F.fM!]-"R~_I_?HC I vide agenda note dated 19.07,19.
144 M/s. Royal Industries, Rohini 15.07.19 200 MTs, of 2880 Comments sought from MOEF&CC
OV/S3/8/E/AM20/R-23/1C Dichlorofluore {0) on 30072010
ethane
o B (HCFC1418) o
145 M/s. Amrit Polychem Pvt, Ltd, 02.0%.19 260 MT of Di | 3322 Comments sought from MOEEF&CC
Mumbai. 01/53/8/E/AM20/A-48/1C Chlorofluoro (O} on 05.08.2019
Ethanes '
n : | (HCFC 141B) s
46 M/s Ceasefire Industries Pyt Lid, 29.08.1%. 50000 Kas 354.0 Comments sought from MOEF (O) &
Pune: HCFC - 123 C&PC on03.09.2019
OVS38/EAM20/C-1811C (Dichlarotrifly
_ ororethane) |
Part-8 Ministry of Environment & Forests, Wildlife Division [MoEF{WL)|
147 | M/s. S. Yuvaraj, IFS, Additional 03.10.18 Plain Zebra, | NA Comments sought from MoEF&CC
Principal Chief Conservator of Siames (WL) on 22.10.2018. Reminder sent to
Forest, & Director Chennai Crocodile MoEF&CT (WL vide agenda note dated
D1/53/8/AM | 9/S-50/1C 20.06.19 and 19.07.19; =
148 M/s. Hi-Tech Advance Products, 07.02.19 Veterinary 6.60 Recommended by MoEF&CC vide OM
Indore Equipment/Tr No.3-11/2019 WL dated 05.09.19. The
D1/S3/8/E/AM I9/H-30/IC anguilizer committee decided to seek Arms Dealer
Equipment/C License from the applicant,
02 Injection
Rifle and
i . . i __|'accessories ) S
140 Mis. A&S Creations, New Delhi 18:02.19 5 nos, of a5 Comments sought from MOEF&CE
OLS3/BIE/AM 19/ A-64/1C MOD-400 (WL)on 18.02.2019. Comments received
Collars with from  MoEF&CC vide OM  dated
standard 18.04.19. But there is a mismatch in the
Accessories item and DGFTs reference.
Accordingly, clarification has  been
sought from MoEF&CC on 04.06.19.
Reminder sent to MeEF&TC (WL) vide
agenda note dated 20.06.19  and
= ) = 19.07.19. I
150) M/s. A&S Creations, New Delhi. 18.42.19 Bnos. of DPS | 10.57 Comments  sought from MOEF&CC
OLS3BEAAMI9A 62110 Vertex Collirs (WL) on 18.02.2019. Reminder sent on
with 29.05.19. Reminder sent (o MolEEF&CC
Accessories (WL) vide agenda note dated 20.06.19 .
[ _ = A=l and 19.07.19, e o
15] M/s. Agnel Lobo, Mumbai, 23.02.19 Parrot- Green | NA Cumments_ sought  from MOEF&CC
L | DUS3/8/EIAMI9/M-49/1C | Ring necked | (WL) on 26.02.2019. Reminder sent on |

P!

%



R 29.05.19. Reminder sent 10 MoEF&CC
(WL) vide agenda note dated 20.06.19
and 19.07.19. ) _
Recommended by DAHD&F vide oM |
Mo LEOTO2(1)/3/201 7-Trade dated
=2 | I 220419 ==
(152 | MUs, A&S Crestions. New Delhi, | 10.04.19 | T Nos, of Comments sought from MOEF&CC
DU/53/8/EIAM20VA /10 Yukon Night (WL} on 18.04.2019, Reminder sent to
Vision MoEF&CC (WL) vide agenda note dated
Binocufar 20.06.19 and 19,0719,
C o — | Tacertz | ) il
£33 | Ms. Tangerine Design Pyt Ltd. 09.04.19 200000 nos. of Comments sought from MOEF&CC
Gurgaon. Worked (WL) on I18.04.2019. Reminder sent vide
01/53/8/ B/ AM2O T-4/1C Mother of agenda note on 20.06.19
Pear]
154 | M/s. Samanyu Trading LLP, Delhi. 08.05.2019 | Sussera Lappa Comments sought from MoEF&(C
O1/53/8/E/AM20/S-18/1C (Kuth Roots) (WL)on 09.05.2019. Reminder sent to
MoEF&CC (WL) vide agenda note dated
- = il [ 20.06.19 and 19.07.19. el
I35 M/s. S'N Consultants, Delhi, 30.05.19 150000 Kgs. Comments sought from MOEE&CC
OV/53/B/E/AM20/8-24/1C Sussera Lappa (WL) on 03.06.2019. Reminder sent to
MoEF&CC (WL) vide agenda note dated
g b~ | 2006.19 and 19.07.19, _
156 M/s. A&S Creations, New Delhi 28.06.19 2 Nos, of 322 Comments  sought from MOEF&CC
OU/53/8/EAAM2OVA-33/10 Yukon Night (WL} on 01.07.2019. MoEF&CC vide
Binocular OM dated 09.07.19 has requested to
xd2 forward the recommendation of Chief
Wildlife Warden, Gowvt. of Odisha for
further consideration. Hence, the firm is
to submit the recommendation of Chief
Wildlife Warden, Gowt, of Odisha
directly to MoEF&CC(WL)  under
(=S, S —— — | Gmalign O DOET.
157 | Mis. A&S Creations, New Delhi. (9.07.19 10 nos. TGS 10.8 Comments sought from MOEF&CC
{J]fEB.JEIE.MMZ{JM-I_SHIC Sling with {WL) on ]ﬂ.ﬂ?.Z’ﬂl‘:'f_. Reminder sent to
standard MoEF&ECCIWL) vide dgenda note dated
B8 | Vs A G e e ACcgsSories. | A
I58 | M/s. A&S Creations, New Delni, 10.07.19 | 2 nos, of 52 Comments sought from MOEF&CC
O1/S3/8/E/AMZOA-36/1C Yukon Night (WL) on 11.07.2019, Reminder sent to
Vision MoEF&CC(WL,) vide agenda note dated
Binoculars 18.07,19,
TS W RS e B | Tty | 18 __
159 | Mfs. A&S Creations, New Delhi. 31.07.19 | 4 1ios, of 1.01 Comments sought from MOEF&CT |
01/53/8/E/AM20/A-45/1C Yukon Night (WL) on01.082019
Vision
Binoculars
SN R | Tracker3tar | o S
160 | Mis Rajat Singh Shekhawat, Jaipur. | 10,0519 22 nos. of 7.54 Comiments sought from MOEF&CC
{}l.-’ﬁfﬁﬂﬂAMEWREWTC Taxidermy {(WL)on 13082019
Animal
=== Mounts L .
161 | M/s Hi-Tech Advanc Product , 14.08.19 | 4 S8et cOn 9.18 Comments sought from MOEF&CC
Indore. 01/53/8/E/AM20/H-15/1C dart projector (WL) on 16.08.2019
double barre)
IMDB13,
o _CO2 dart J__i,_ = |

RY

5



projector
IMSP25, Dart
‘Prajector
transpor case |
e | IMDBete. | Lol = 1.2 |
F M/s A&S Creations. New Delhi | 21.08:19 7T'Nos GPS L5 Comments sought from MOEF&CC
O1/53/8/E/AM20/A-55/1C Collars with (WL) on22.082019
' i e ol o SR (RN | = T
[153 M & § Creations, New Delfi 220819 | 10 sers of a0 pproved  as  recommended by |
01/53/8/E/AM20/A-56/1C Telonics LRB- MOEF&CC vide OM No. 3-12/2019
35 Tags with WL (PL.-1) dated 09.09.19

standard

— TR e = | e T e
CLA New Delhj may issue the import authorization to the applicant for import of |0 sets of Telonics .B-35 Tags with 5tand,ard_|
accessories from USA fora CIF value of Rs. 4,07,304/- (USD 5.657) subject to the condition mentioned in the MoEF&CC vide OM No.

| 31212019 WL (Pt.-1) dated 09.09.19 as well as with actual user condition, besides other usual conditions of import authorization, The
enclosures will be sent by e-mail ta the applicant and CLA New Delhj

|

164 | M/s A&S Creations, New Delhi | 10.09.2019 [ 3'Nos GPS 74 Comments sought from MOEF&CC _|
UIFSEFSFEMMM.’A-SWIC Collars with | (WL) on 16.09.2019 |
| Standard
Partd B Heavy industsy i ———— Ldseessoriés | e |
| Part-9 Do, Hdtavy Industry DHI) R ————— e . _—
| 165 | MIs. Scania Commercial Vehicals —(zg.aa.zm-; 685.00 MTs | Comments sought from Heavy Industry
India Private Limited, Kolar, Spare Parts of on  09.052019 Reminder sent vide
Karnataka, Vehicle 12 dgenda note on 20.06.19, DH) vide OM
| 01/53/8/E/AM20iS- 17110 dated 22.07.19 has sought information
from the firm. Henee, the firm is 10
L ( submit reply directly to DHI with copy |
TS| Vi T o it Mo s | e S = NN i
fi M/s. Tata Motor Limited, Mumbaj, 29.05.19 —|_! no. of KIA m.l —‘-Cumments sought  from MoEF&eCC |
i}l."SJJ"Sa"EJ"AMIU-'"I'aISJ'IC BONGO 111 (HSMD) and DHI on 31.05.19. DHI vide |
Ton Second OM No. M/s. Tata Motors Ltd/2019-HE] |
| dated September, 2019 has requested to

Hand
| | Provide policy/guideline on import of
| | second hand goods and precedence, if
any, o enable them 1o fnalise the
T Loty sl
280519 | 2 rios. J 1546.64 | Comments sought from MOEF & DHI |
X

i MJs. Volkswagen Group Saies Tndis
Pvt. Led., Mumbai,
01538 AM20/V -B/C

(15991 10246 on 17.06 2019, DHI vide OM No, M/s.
FATAMotorsLtd/2019-HE] dated
August, 2019 has requested  to provide |
precedents in the applicant’s earlier case
and other similar casos dealt by DGFT 1o
Bharat Blociromios Tr———1 | -PUMp S, finalisc the comments, N b |
M/, Bharat Electronics Limited, 16:07.19 6000 Kgs. of l6l.67 Cumments_ sought from Heavy Industry
Bangalore, D1/53/8/EIAM20/B-16/1C | Chromium | on 01.08.2019, Meity vide Letter No.

-Starter, 2 nos

| 01130005 75X
| | “CVT, 2 nos,
057130851CX

Powder W6(13)2019-1PHW dated 03.09, 19 has
¥ et | | o Sought information from the firm,
hﬁ@ Mis, Ashraf Hassan Nalakthy 12.07.19 6 nos. of ARA 65.96 Comments sought from D/n AHD&F
Kandathil, Kerals. Macao & & on 23.07.19 and MOEF (WL on |

| D1/53/8/E/AM20/A-38/1C nos. of ARA Dipga09. o
Chloroptera Recommended by DAHD&F vide OM |

No.  110102(1)/3/201 T-Trade  dated |

24.09,19, |
| Part-10 Ministry of Home Affairs (MHA-PM Division) A —S i A 1

=
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(170 [ Mis. Rolta India Ltd, Munbai 17.08.16 [ 8 nos of Hand | 172.52 MHA vide OM No. 1V-20011/12/2018-
BUS3BE2ZAMITR-14/1C held Thermal Prov-1'948 dated 30.03.2019 informed
Imager that comments to be received from Mol
Reminder sent vide agenda note on
20.06.19.  MHA vide UQ No. IV-
2401 1/O8/2018-Prov-l  dated  19.07.19
has informed that comments is still to be
i _ received from Mol). [

171 M/s. Huges Precision Manufacturing | 15.06,19 300 nos. of 10 Recommended by MHA vide OM No.
Pt Lid, Bangalore. Ammunition IV-13012/12/2019/Prov-11-938  dated
O1/53/8/E/AM20/H-7/1C Caliber 7.62 * 25.09.19, The committee decided to

51 mm examine the case on file.

172 M/s. Star Aerospace Industries, 100619 100 nos. of 527 Recommended by MHA vide OM Nao,

Dehradun 01/53/8/E/AM20/S-28/1C Rubberised IV-13012/12/2019/Prov-11-938  dated
Pistolv Grip; 25.09.19. The committee decided to
100 nos, of examine the case on file,
polymer Rail:

100 nos. of of
AL Picatinny
Dust Cover
100 nos. Side
mount for |
flash Jight
100 nos
Extendahle
Butt stock
100 nos. Ak
Uliimag
Magazine 30
Round
100 nos
Reflex sight
(2" gen) Wit
[ Kill Fiash o

173 M/s. SRG Techno (Pvt.} Limited, 12.07.19 I 'no. of 21273 Recommended by MHA vide OM No.

Gurgaon. 01/53/8/E/AM20/S-39/1C Caterpillar IV-13012/12/2019/Prov-11-938  dated
297 D (Rook 25.09.19. The committee decided to
Wehicle) examine the case on file,

174 M/s. Star Aerospace Industries, 26:07.19 6l nos, of 35.06 - Comments sought from MHA (PM |
Dehradun (Uttarakhand) Rubberised ' Divn.) on 30.07.2019
1/53/8/E/AM20/S-471C | Pistol Grip; 60

nos. of guick
release folding
Grip-with
Mount; 60)
nos. of reflex
sight; 60 nos.
AR pde
Mount; 60 nos
Folding
Buttstock for
AK-47: 80
nos. AK-47-
7.62%39 30

L= Round ete.

2




-6 Set Plastic

parts for
modification
and
upgradation of
ak rifle as per
invoice/list
enclosed
20 Nos Base,
Metal,
Ejection Port
Cover (Part
No 7041014)
40 Nosg
Swivel,
Polymer, Sling
(Part No

175 | Mis Dinéx India Pt Lid., Dehradun | 27,0819

01/53/8E/AM20/D-18/1C

Lo

examine the case un file,

i

176 | Mis PLR Sysiems Pvt L1d Deif
01/53/8/E/AM20/P-30/1C

Divn.) en 03.09.2019

s
\_}\

e e e

| VT M/s Star Acrospace Industries, 13.09.2019 | 300 Nos 2287
Dehragdun Round Drum
01/33/8/E/AM20/S-84/1C Magazine with
75 Rounds
Capacity
600 Nos-
Magazine 30
Round
{Accessories
of Coupled
Magazine with
60 round
capacity),
300 Nos
Palymer and
straps
magazine
coupler{access
ories of
coupled
Mmagazine with
60 rounds
capacity),
| 300 Foldahle
bipod
| (Foldahle
bipod with raif
maount}.
300 Nos
Polymer raii
(accessories of
foldable bipod
with rail
’ mourit)

Divyon 19.092019

—

300 Noy

Adaptor hpod

(accessories of

foldable bipad
| with rail

2%

| __I___________ — 1 WIT e — — o

ommended by MHA vide OM No.
lV—__l.!lI]]IH 2/2019¢ Prov-11-03g8 dated
25.09.19. The committee decided to

mmcms;.:uﬁt"ﬁdm _fﬁ;-'!m ﬁ’M -

Comments sought from MIA (b~ |

|



—

—|_nmun1‘j

300 Nos.
Foldable
buttstock

300 Nos
Cheek rest
laccessories of
foldable
buttstock)

300 Nos Sling
swivel
atlachment
{Accessories
of foldable
butt stock)
87 Nos
Silencers
300 Nos
Reflex sight
300 Nos Rail
Mount

{accesseries of

J_r&ﬂex sight) |

Part-10 MHA (1S Division)

equipment for

24

I78 | Mis Nanda Shartralaya, Lucknaw 21.08.19 1000000 Nos | 148 The committee decided to examine the
| OU/S3/B/E/AM20/N-14/1C | Ammunition case as per clarification from MHA.
178 | M/s Capital Gun House, Lucknow 21.08.19 350000 Nos 16.1 The committee decided to examine the

| OUS3/B/E/AM20/C-17/1C gk _ Ammunition | [ Lase as per clarification from MHA.
| M/s Nanda Arms Corporation, 27.08.19 1000000 Nos, | 158 | The commitiee decided to examine the
Lucknow 01/53/8/E/AM20/N-16/1C | | Ammunition | caseas per clarification from MHA. = N
8] M/s S. N Kohli & Sons Delhi 04.09.19 25000 Nog 6.2 The committee decided 10 examine the
O1/53/8/E/AM20/S64/1C Pistol case as per clarification from MHA,
cartridge of
25830
Mauser &
Rifle cartridge
of 6.3 mm, 22
Bavage, 22
Hornet, 275,
7 mm Mauser,
8x57, 8x578,
9.3 mm 9.5
S = __| mm & 30.06 o
82| MVs Geo Informatics Consultants Pyt 07.092019 | 10000 Nos 54 The committee decided to examine the
Ltd, Delhi 6.8mm SPC case as per clarification from MHA,
01 J"53|"E":'FJ'AMIWG=2 8 GMJI-M2A
Ammunition
and
7.62%3%9mm
SPC FMiI-
M2A|
prer i [ Ammunition | o L __‘
183 | M/s Hughes Precision 12.09.2019 | 1203 Nos 149.0 The committee decided 1o examine the
Manufacturing Pyt Ltd, Bangalore Ballistic case as per.clarification from MHA
01/53/8/E/AM20/H- 1 7/1C Testing

1
i




B | small caliber
ammunilion as
per  proforma
invoice
2272019 dated
27082019
and 182019
dated
(16.08.2019
fssted by
ZPV,
Proizvodjna
doo. Serhia
copies
attached in the
uploaded
. TR | documents . e
Part-11 Defence Research & Development Organisation (DRDO) . _ e R
184 | Mis. UAY Systems Private Limited, 310519 22 Nos.of pa | 16,12 Recommended by DRDO vide e-mail
Kolkata. 01/33/8/E/AM20/U-2/IC trol Drones dated 20.06.19, subject to NOC from
MEA and DDP, Accordingly, the
committee decided to scek comments
from MEA and DDP. Comments sought
from MEA and DDP on 12.07.19;

185 M/s Ananth Technologies Ltd, 23.07.19 2 nes, of 8.20 DRDO vide e-mail dated 30082019 has
| Hyderabad. 01/53/8/E/AM20/A-52/1C TV/8-75 requested to obtain undertaking from the |
Thermal firm regarding the returning of item 1o

Vision Sight the OEM after the demonstration.

& NVIM DRDO has also informed thar DRDO

Night Vision may recommend the case subject 1o

Monoculars stated above. The firm has submitted the

dabove  undertaking on 260919
Accordingly, the committee decided 1o
- 2 e L —___approvethecase. ~=~=~==<=0
RA Hyderabad may issue the import authorization to the applicant for import of 2 nos. of TV/S-75 Thermal Vision Sight & NV/M Night
Vision Monoculars from Belarus for a CIF value of Rs, 8.20.750/- (USD 1 1,725} subject to the condition that the firm will return the
imported item to the OEM after demonsiration as well as with actual user condition, besides other usual conditions of impon
_ authorization, The enclosures will be sent by e-mail to the applicant and RA Hyderabad
Part-12 Ministry of Petroleum & Natural Gas {(M&PNG) i S N I
186 M/s. Pon Pure Chemical India Private 14.05.2019 | 2000 MTs of 2?10]2-9{!_|_'1'he committee observed that M/o PNG
Limited, Chennai. EXXS0L-D has recommended the case vide OM- No.
OIS3BIEAMINE-8/1C 40 P-12019(11)/4/2017-Supply  (C-15403)
dated 19.09.19, with a rider that the party
is not the actual user and will trade this
product. DGFT may take an appropriate
view.  The committee decided 1o
approve  the case, subject  to
submission of details of GST invoices
for the import made against previous
lieense issued to the firm,

187 | Mis. Tata Motors Limited, Mumbai, | 29.05 19 8568 Kgs. OF | 27101219 | Comments sought from M/o P&ENG on

01/53/8/E/AM20/T-14/1C (ras Online 31052019, M/o PENG vide OM dated
Euro 6 Cent 20.06.2019 has sought information from
Fuel E10 & the firm,
10320 of
| | Diesel Euro 6 =2 e B |

20




/

= CenFuclB7 | R, e
250619 | 5000 Miof 27101960 | The request of the firm has been rejected

’

el
188 | M/s. Rajkamal Indusiries Py Tid— _
Ahmedakad O1/53/8/ 5/ AM20/R. .| Base Oil SN- with the approval of DG, Accordingly,
15AC 50 Grade I»l!u: committee decided 1o close the
case,

189 | Mis. Vishveshwar Oil & Lubricants J 03.07.19 | ISLABSMTs | 27101910 | Comments sought from Mio P&NG on
Pyt Ltd, New Delhi of SKO 04.07.19. Mo P&ENG vide OM dated
OLS3/8/E/AM20/V-12/1C 290719  has  informed that  the

application of the firm has  heen
| forwarded  without attaching  the
| | specifications of the product, It is also |
| requested to ascertain from the firm
whether the end product thar i oxtracted
in the process is N-Paraffins or not.
= T batore, | 06.07.19 | 500 MTs of 3o -REPY from the firm is awaited. =

190 | Mis. PS Enterprises, Coimbatore, 6.07.19 |_5ﬂﬂ MTs of —I_ZTIDEUW Comments sought from M/o P&NG on

Tamil Nady O1/53/8/E/AM20/P- FFatty acid 11.07.2019. Reminder sen to Mo
[ I81C Methy| Ester P&NG vide agenda note dated 18.07.19.
Bilended with
Bituminous
9T | Mis. PID. Indusiries, New Dol ——| oo MibemlOll_ | | = AL R

19 Mis, P.D. Industries, New Belhi 08.07,19 146300 MTs | 27101910 Comments sought from Mo PENG on |

OI/S3/8/EIAM20/P-1 7/1C of SKO 08.07.19. M/o PENG vide OM dated |
29.07.19  has informed that the |
application of the firm has been
forwarded  without altaching the
specifications. of the product. [ js also
requested to ascertain from the firm
whether the end product that is extracted |

‘» / | in the process is N-Paraffins or not, |

e BOTI9 | 10000 VTS oF | Siszee—t Xeply from the firm is awaited, —

192 M/5. Witmans Industries Private 23.07.19 10000 MTs of | 38260000 Comments sought from M/o P&NG on
Limited, Mumbai. Palm Methyl 26.07.2019
01/53/8/E/AM20/W-S/1C Ester/ Bio

03| W5 Rajesh Powir e P e Dlesel | PR s e .

193 M/s. Rajesh Power Services Pvt. Lid, 07.08.19 S nos of IG 27 ﬂ?ﬂﬂﬂ_l Comments sought from M/o P&NG on |
Ahmedabad, O1/53/8/E/AMOIR - 1805 60 ] 05082019, M/o P&ENG vide OM dated
261C Insulating 27.08.19 has informed that the reguest of

| compound the firm has been forwarded to Mfu|
(Parts of | P&NG without attaching the |
| Electric Cable specifications of the product {0 be
|Juining Kit) imported and requested to obtiin the
same for forwarding to them. The fitm
has  been requested  to  provide
} specifications of the produets to be |
imported on 2509 19, Hence, the
| applicant is to furnish reply directly 10

V. Becion Dickimson idis Pivie” | 080815 13751 e M0 PENG withcopp 10 . il

M/s. Becton Dickinson India Péivate |1]E-.£IB.I9 12,701 ks ui’j‘l 161290 Approved as recommended by Mip

Limited, New Delhi. Solrol-10 P&NG vide OM No. P-

GLS38/EAM20B-19/0 12019(11)/130/2018-8 up.,  (C-26686)

dated 26,09.19, subject to !'urther|

"M/ Pon Pure Chemicals India Pyi.
lde_w,FEEﬂfiLﬁ.@m_]""zWP'_

P AT R o

FaroTsen 1 PRroval by the competent authority, .
_[ 27101290 | Comments sought from M/o PENG on
ISOPAR-G | <M= ( 8.2019. M/o PENG vide OM No. p- |

-

Ay



e _____._,.___

40C 12019(1 113520198 -Sup./(P-31537) dated

—|[ 300819 has sought mf‘nn-nanun from
—] the firm: Hence, the firm is to furnish the
13.08.19

information tp M.-’u_ﬂ&j:_ﬁl}_}

Comments sought from Mio | P&ENG on
14.08.2014, M/, PENG vide OM Mo,
P.lznmfunéama-st;p A(P-31540)
duted 13.09,19 hay sought information
from the firm, The same has been
communicated to the firm gn 25.09.19.
Hence; the firm s W0 fumnish aboye
details 5 to M/ 0 P&NG,

Mio P&N[z vide G’Ir‘l N
12019(11)34:2019-Sup./(P-31510) dm&d |
04.09.19 has ‘sought information from
the firm.  The same  has  been
communicated to the firm on 250919,
Hence, the firm is 19 furnish abave
details to M/o P&NG,

55.130 MTs of | 371 01990
Petrofeum
Hydrocarbon

Solvent
Mis Gastrade International, | Kutch, [ 9_‘|} 766,240 MTs. 27101990

M/s Gaslrade lnrcmauonaf Kulr:i‘t
Gujarat. 01/53/8/1/ AM20/G-22/1¢

(97
Gujarat, (H/S3/8/E/AM20/G EUEIC of petraleum
Hydrocarbon
Solvem

M/s G.R Pahwa Enterprises, 26.08.1 270 MTS | 27101910 Comments sought from Mg PaNe P&NG on
Sahnewal, Punjab Industrial 27.08.2019. M/o PENG vide OM No, p.
GIIESES-’EM M20/G-24/1C Composite 12019¢1 133872019~ -Sup.AP-31677) dated
Mixture  plus 13.09.19 has Sought information from
otherwise } the firm. The same  has  been |
i.nc-wn s communicated to the firm an 25.09.19,
Mineraf_ Hence; the firm is to furnish ahove |
Turpentine Ol details to Mio P&NG.
(MTC)  &lor
Low Aromatic
White |
Spirit(LAWS) |
&rﬁr |
- 0:]{_1(()} ==
199 | M/s Suzuki A Motor G Gujarat Pyy | Ltd, | 290819 08,19 912 Kgs CEC- 2?1&]21'0 Comments so sought from M/ Mio PENG on
Ahmedabad RF-02- -03, 27101220 030920149
nussxsrtmmzw&&sn_c (EURO TV 27101220 |
Gasoline)
1% Kgs CEC /
Legislative
Fuel RF-02-08 |
E3 (EURQ V
Gasoling)
918 Kgs
Gasoline,
EURO:6 Cert

Fuicl Elo
Mis Uy Ureca ¢ Cnnsumm CO. Op Smn:s 03.09.19 2496 Lir. SDA Zi_ﬂﬁﬁﬂﬂ_ ’ The cnmmxltcc decided 1o cxamlne the

Lid, Ahmedabad case on file.
— OUSSIUEAMOOML3 0 ) s
201 | M/s. Oil Energy, Dolpi 04.00.19 r:m MTS 2710191 Comments sought from Mo P&NG an |
1 .-’53:’&"[.-"&!'»12&-’{]—4;’1(3 &upm—mr 03092019
Kcmscn: il |
I_’SKO)
L! M/s ST E.rmup ~ India P 1t td, Navi 10.09. E—EII E}Dﬂ MTS f??lﬁl" 19 Comments s sought from N Mio PENG unﬂf
‘Humha: B e mg}’lr!_rli — 1 1309006 |




____ Tetamer

—

203 | MYs SI Group ~ India Pvi Ld, Navi 10.09.2019 | 8000 MTS 27101219 | Comments sought from Mo P&NG on
Murmbaj Propylene ' 13.09.2019
O1/53/8/E/A, M20/S-75/1C Trinser
204 | MUs Ashirwad Industries, Pune 14.09.19 | 10800 MTS | 22693000 The committee decided to examine the |
O1/S3/8/EIAM20/A-61/1C Denatury cuse on file,
T e | Byl Aloohet | ——
art-12 Mi@_ﬁlﬂ{ﬁ.‘_’g&em.ﬁﬂ!@LGﬂE.@éﬁN‘ﬂ. s, Me T ——T e
205 | Ms. In Machineries & Equipments T 1206.19 |1 nos, Ma_rim:—[ 14.42 [ DoT vide Letter No, R-11020/05/2016-
Pvt, Ltd., Cutiack, Radar with PP dated 2607.19 and Corrigendym
O1/53/8/E/ AM20/1- ] 91C less Antenna dated 05.09, [9 has informed that the firm
| Radiator is required to obtain an imporl license
Cable & 1nos, from Regional Licensing Office (RLO)
Maviex of WPC Wing Chennai, For thig they
Receiver have to obtain frequency allotment letter
______ Vs ngram Miero Todia i T, 1507751 S8 | | foruseofth e o
206 M/s. Ingram Micra India Pwt L, 12.07.1 S0.000 Nos. of | 2651 79 The firm  has enclosed copy of
Mumbai Drone (Nani) Equipment Type approval No, WR- |
DIISHIEJ’F.-’AM_ZG.-'I-E‘MC Max Weight ETAZ20199622 dated 28.01 2019, The
{including Committes decided 1o await response of
payload WERC Cell of DOT on the issue already |
camera) less taken up separately by Policy 2 Division. |
than or equal
10 250 gram, |
| Max height
| above ground |
level 50
meters' |5 feet
48 per the
DGCA CAR
f 16/15-20 |

dated 27.07.16 |

Part-15 Directorate General of Civil Aviation (DGCA) = AR Sl
207 | M/s. Hemani Exim Private Limited, | 24.07 19 6000 nos. of | 2250
Mumbai. 01/33/8/E/AM20/H- | ic Meodel
T e S L
208 M/s Helicopter Engines MRO Private | 14.0819 | 34 Nos, 64.8
| Limited, Bangalore. Special Tools
GIISEJ'SIPHJKMEM'I—M!IE | for repair
| activity of
Artouste
helicopter
= Delbl inermationnl A ——— = ongine. |
209 M's Delhi International Airport 16.08. 19 | Nos 15,9
Limited, New Delhi Waterjet
O1/53/8/E/AM20/D- 1411 Disrupter
model 20mm
Neutrex along
with
accessories
including dual
| laser aiming
pointer,

—— | projectiles,

33

Comments Sought from DGCAGn
26.07.2019, |

[i{!l’llﬂ'_{&ﬂts mug? Fﬁnﬁﬁfﬁa__
19.08.2019

Comments sought from DGCA on ]
21.08.2019 |



B e i e ———

Neutrex |
I Magnum
Cartridges 70
| grain— 50
nos., 01 no.
| M2A1 Metal
Amma Boy
70 | Mis Dirtetonate of Kot | for Camridpes, At
210 M/s Directorate of Aviation, Mumbai 29.0%.19 [ Nos 2C 145- 7243.0 As recommended by DGCA vide Letter
U].-*SJ:"EJ'E.-’AMEWJ’J—IQHC 264 one (1) H No. 5~!551a"2{]ﬂ3-ﬁ;1f2j dated 11.09, 19,
| 145 Helicopter permission has been granted 1o the tirm on
S e e S Sk e (Ex-post facto approval)
211 M/s Director of Civi] Aviation (Gowr, 09.09.19 | Nos | 198037 | As recommended by DGCA vide Letter |
of Gu_jaratj.ﬁhmedab«_ad | Bombardier Ne. AV 401 SAAC/I8/2019:AT-1 |
| O1/53/8/EFAM20/D-22/1C challenger 650 | Dated 13.09.19, permission has been
| CLo00-2B 16 ] granted to the firm on file (Ex-post facto |
L_+__________ e _4____wmﬂﬁm_?“___4
212 M’z Interglabe Aviation Lid, New 10.09,19 1 Nos Adiru 2444 Approved in terms of DGOA letter Nop,
/ Delhi | (Part No, 2-1698/2006-A1(2)  dated 2B.072016
l‘.lifﬁfﬂs’EfAMZU-’I-}SHIC | HG2030BERY | wherein they have informed that they
YAl GCA have: issued Airworthiness Advisory
| Countries | Cireular - AAC 02 o 20016 on
| Nos MMR- import/export of aircraft spares, item of
MULTI Mode equipment for use on aircraft. As per the
Receiver (Part circular, Quality Manager of the CAR
| No. 822-1152- 145 -approved organization will ensure
|' 122) that the imported aircraft items part
- number matches with the ilustrated Pars
Catalogue  (IPC)  puplished by |
| manufacturer based on which impor
| permission may be granted. However, in
cdse  custom authorites reguire any
/ | / further clarification / authentication of |
parts by DGCA, the sircrifi npcmmr|
| /approved organization may  approach |
regional/sub-regional office foar
T G e SRR | (SRR S — = LT [ ) e Decessatysgpport, |
CLA New Delhi may issue the import authorization to the applicant for import of 02 Nos. of Aircraft parts las per ANF22M] from |

Operator fapproved organisaion miy approach rcg:‘uuai!suh—rcginnal office for necessary support as well as subject to actual user
condition besides other usyal conditions of import authorization, The enclosures will be sent by e-mail 10 the applicant and C1.A New
Drelhi,

213 M5 Alrports Authority of India 18.09.2019 | | Set of 5593 Approved as recommended by |
01/53/8/E/AM20/A-62/1C Augmentation Ministry of Civil Aviation vide OM
| of Advanced No. AV-1901772/2017-A AT dated
| Surface 25.00.19 |
| Muovement |
| | Guidance and

| Control

’ System

R VR S e e | (MBS | e I
RA Mumbai may issue the import authorization to the applicant for impont of 0] Set of MLAT TX/RX sensors (Pl ASMGCS-
Advanced Surface Movement Guidance and Control) from Nelhei'!an:d for a CIF value of Rs. 5,59,34.615.20 (Euro 6,92.260.09) subject I

e s o Nt o I v of . 541 =




0 the condition mentioned in the Ministry of Civil Aviation OM No. AV-1] 9017/2/2017-AAT dated 25.09.19 & well as with actual user
condition, besides other ysual conditions of impaorr authorization. The enclosures will be sent by e-mail o the applicant and RA
_mﬂ?ﬁn_istn_ﬁtq@iﬁ-ﬂﬁﬁgﬁﬁnﬁﬁ@:i&ﬁé@iﬁ — S
214 | Mis Rameshwar Prasad Bardanavala, ] 210819 | 50000 Nos. oF 6.6 In an another case, Mo Textiles vide

| Kanpur Used Jute Bug | | OM No. 15/1872015-Jute dated 28.08 19
100 Percein miormed that it has been decided 10
| Echo Priendly continue the decision taken vide OM of

| 0153 /8EAM20/R-29/1C

} even No. dated 20.08.2015 through
which DGFT was requested to ensure
’ that import of second hand Jute bags is |
not allowed because there is necessity for |

safeguarding  the  interests of  the
domestic jute Browers. and workers of
| Jute mills which have been Fa-::in‘g|
| difficulties in marketing their prodycts, |
Mio of Textiles has again requested to
ensure that import of restricted item Jute
bags is nol permitied, Accordingly,

R e T e = b = tille & 1ﬂmgﬂ_tceis.a:ﬂ?ﬂ_!q.rsmztl_hﬂﬂsu_-'
,F_'a.rt-l?_Dcmftﬂftﬂ_ﬂiﬁ@d.ﬁﬂ@@_ﬂ.ﬁs_tzf?_-{!fyﬂ. ¥ (Mt e ————— L
215 Mis RPOC Foods Pvi Lid, New Dethi I 0719 1530 MT uf T?.EJ.GS ‘1_'Fhr: committee noted that in the Fy- |

ﬂliﬁ-EfH#Er‘ﬂM?.{lleHfIC Ealifornia 2018-20, permission has already been |

|

Medium Grain granted to the firm for import of 450 MT |
Sushi Rice and of rice and as Per as per Dio Food OM
23 MT of dated 24.07.2017 and dated 28.11.20] e
Sushi Rice permission may be granted to  the

| applicants for a maximum of 500 MT in |

an year without referring the application

| | to Do Food & PD, Accordingly, the

committee decided to recommend S0 |

’ MT of rice, subject to approyal by the |
competent authority,

g/‘m«'mmmtnded, as per Do Food OM |

150 MTS Thay | 1367

|
hﬁ'@ﬂﬁﬂﬁﬁﬁﬁﬁrjaﬁﬁ—
|
| |
by

1

O1/53/8/E/AM20/T-26/1¢ Hom Mali dated = 24072017  and  dgted |
| Milled Rice 28.11.2017, subject ta approval by the |
| 100 percent, tompetent authority |

s Wakaba Tasmess Foi 71— | 25ke PP g T ne o .

217 M's Wakaba Japanese Food Ca, 10.07. 19 12 MTS 5.0 Reecommended, as per Dio Food OM

New Delhi T Shelled dated 24.07.2017 and dated |

D1/S3/8IE/AM20/W-8/1C | polished | 28.11.2017, subject to approval by the |

medium grain competent authority |

| i e .Sﬂiklﬁ‘f_ﬂ__J___,_J____ ~— i S __|
f._!_‘a_ﬂ-_l,ﬁﬂfﬂlf_!m_&ﬁ!ﬂ:ﬂm_Sﬂf_rif_ﬁmaniﬁﬁii.QE{Pﬁisﬁl-_ e e
218 | M/s. Bharat Electronics 1.td, Pune [05.02.18" | Electronic [917600 | Comments sought from PESO on
| O1/53/8/E/AM19/B-33/1C | | Fuze | 07.122018. The commitice decided 1o
| | remind the PESO. Reminder sent vide

T e MI00 Elecric | 3355 ——1—ecida iote on 20.06.19, el
219 | MUs. Himachal Futuristic —[ 16.01.19 _' MI100 Electric | 24,77 Comments sought  from PESO on
Communications Ltd, Solan | Detonator 17.01.19. The committee decided 1o
01/53/8/E/AM 19/H-28/1C { remind the PESQO. Reminder sent vide

R e N = S| IS | L Sgendanoteon 200619

| 220 M/s Himachal Futuristic 27.02.19. HI-SA Safe 2,10 Comments sought from PESO on |

Communications Ltd.; Solan and Arm Unit 01.03.2019. The committee decided 1n |

| Himachal Pradesh. | & M100 remind the PESO. Reminder sent vide |
L loussmmamionsme e | | agendunoeon 200619 — ]

%

25




Detonator,

221 | Ms, Pixadoo Visuals Private 23.05.19 128 Nos. of [ 4,14 Comments sought from PESO on
Limited, Bangalore. Compiosit T1 28.05.2019, Reminder sent vide apgenda
OVS3B/EAM20/P-1 110 for stage note on 20.06.19
Effect, Host
Controller
Falls Under
Other
Pyroteching
e —— ey | Ariclesete. e el
222 | Mis. Sial Manufactures Py, Lid., 17.07.19 | 119 Boxof | 26.94 PESO  vide Letter No. F-
Lucknow, uuimxﬁmmms;amc Primers G 25(38)Import/Pol/2018 dated 22,08.19
| um— e Ln e - _ has sought information from the firm. S
223 M/s Focus Energy Limited, New 27,0819 5 Nos Kit, 22.4 Approved as recommended by PESO
Delhi _ Pellevertg, vide Letter No. E-25(38)/81/2019 dated
O1/53/8/EAM2O/F-12/1C L.75 in, HMX, 17.09.19

DUNO4as,
Charges:
explosive;
commercial
Lap

3 Nos Kir,
Pellet/Crto, 2
in, HMX,
DCST
LINO444
Charges,
Explosive;
Commercial,
LAy

3 Nos Kit,
Pellet/Cart,
HMX, 2,625
DCST
LINO444,
Charges,
Explosive,
Commercial,
L4D _

I3 Nos MDF
Assembly,
DCST-A,
B274-5,
LING257,
Fuzes
Detonating,
148

20'Nas Diet,
ELEC, DI20R,
HMX,
Resistorize
UNO255
Detonators,

Electranic,

(N ) 4B

— . i e e -
—_— —_—

26




|_ s s T —— TEm e

Tubing Cutter,
2251
UND440,
} Charges,
— - e e 8 | Shaped, 14D R e o
CLA New Delhj may issue the import authorization to the applicant for import of Explosives (as per ANF-2M) for carrying out oil |
exploration from USA for  CIF value of Ry, 22.43,023.33 (USD 3 1,153.10) subjeet to the condition mentioned in the PESQ Letter No. |

enclosures will be sent by e-mail to the applicant and 1A New Delhi. e— o
224 | Mis Sukhdey Explosives Pyt Ltd, [ 310819 | 166000 Nos 8.7 Comments sought from  PESO  on
Surat DX Carridge 03.092019.  PESO vide Jeter dated
O1/53/8/E/AM20/S-60/1C 6.8 18 M10 290919 has  sugpested 10 seck
Black comments from MHA. The committce
SO0 Nos decided to examine the case gs per
DX Cartridge clarification from MHA. /
6.8 18 M10
Red
50000 Nos |
DX Cartridge
6.8 18 M1D
Yellow

225 | MisHIS Asia Limited, Noida Uttar _'nﬂﬁ—ﬁbﬁﬁﬁm 9881 Comments sought from PESO on
X Pradesh No., 05.09.2019

01/53/8/E/AM20/H- 1 6/1C 102624465,
CHG 4,625 in
Millenium I
HMX 216,
UNO440,
Class 1 4D

3000 Nos Part
No, _
101366678,
CHG 3,125
Millenium Dp

226 | M5 Ideal Detonators Pur Y 04.09.19 | 12288000 My
Secunderabad Plastic Shock
01/53/8/E/AM20/1-34/1C Tubé Rioline

4 | Comments sought from PESD. on
L1.062019

M/s Srifan System Pyt Lid, New 05.09.19 | 25000 Nos 299 cﬂmmcﬁsougﬁ‘ﬁom_ﬂﬁ_mﬁ }
Delhi Bird 11.09.2019
OUS3/BIE/AM20/S- 7010 } Bomb/Bangers '

25000 Nos. /

Bird Whistlers

100000 Nos
Geco Blank
Caps
Cal.oMM
60} Nos RG-3
Six Shot
Launcher,
——— b el

37




I e L T'_{'ﬁ_ignal Pistol) | ]
228 M/s Brijan Svstem Pwt Lid, New 05.09.19 | 25000 Nos. 284 Comments sought from PESO on
Delhi Bird 11.09.2019
UL/A3B/E AM20IS-69/1C Bomb/Bangery
25000 Nos
Bird Whistlers
100000 Nos
Geco Blank
| Caps
Cal.6MM
20 Nos RG-3
Six Shot
Launcher,
Cal.6MM
. | | (Signal Pistol) o
229 | Ms Srijan Systems Pvi Lad, New 10.09.2019 | 25000 Nos 323 Comments sought from PESQ
Delhi Bird 16.09.2019
01/53/8/E/AM20/S-T7/1C Bomb/Bangers
' 25000 Nos
Bird Whistlers
100000 Nos
Gieco Blank
Caps
CAL.aMM
120 Nos RG-3
Six shot
launcher,
CAL6MM
LA s _ e | (Signal Pistol) | Nl SRR N
230 M/s CDET Explosive Industries Pt 13092019 | 8640 KME 268.7 Comments sought from PESO on
Lad; Nagpur This tube is. 17.09.2014
O1/53/8/E/AM20/C-20/1C used for
assembly with
filled shells to
manufaciure
non-gleetric
Vs SveR R e —— e Sty | e
231 MJs Syannlab Solutions Pyt Lid. 13.09.2019 | 1 kgs Smoke 06 Comments sought from  PESO
Bengalury Emitters 17:089.2019
OV33/8/EAM20/S- 7810
| N _J__J_ — A = | | —— e
Part-19 Do Pharma B e e o e
232 Mis. Aarti Industries Limited, 14.052019 | 173.680 kgs., | 1603 Permission has  been granted  as
Mumbai, 26.720 kgs. recommended by MoEF&CC vide OM
DUS3BE/AM20/A-1 TIC Bromofluora No. 111162017-0C (Part-1) dated
ISR e e ) WM | . S| N | 22.08.19 (Ex-post facto approval)
233 | M/s. Aarti Industries Limited, 14.052019 | 174 kes., 24 1853 Permission has been granted as
Mumbzi, | kes recommended by MoEF&CC vide OM
DHS3/BEAMI0A- 1440 Bi'umnﬂuq_ru No. 111162017-0¢C (Part-1)  dated
e ————— 1 [ Methane | 1 22.08.19 (Ex-post facto approval)
Part-21 Miscellancous L - ety 5 S
234 | Mis, K.K. Traders, Amritsar [ 070707 [ 2500 Kes, oF | 395.61 DIPP vide OM No. 9/50/2017-TSW/1 15
C/33/8/468/ AM I 8/K-9/IC Castor SAC dated 08.082017 has suggested 1o
(Castoerum) consult Ministrty of AYUSH in the
S —— e S ¢ e S | i sought from AYUSH |

_________ s

28



= - e [-E}radﬁ _T I 3082017 &  12.12.2017Me
AYUSH wvide OM No K-
HO21/03/2017-DCC dated 02.04.20 I8
has intimated that comments of MoEF &
CC may be taken to facilitate the
decision in DGFT, Comments soniphit
from MoEF&CC on 15042018, As
decided in the EFC dated 24.08.18,
reminder has been sent to MoEF&CC on
19.09.18 and 31.05.19; Since the case is
of 2017, the committee decided 1o again
remind MoEF&CC  for comments,
Reminder semt vide agenda note op
v =L - U ledsie 1 il
35 | Mis. K.K.Traders Amritsar (200218 | 100 M of 260.09 Comments sought from AUYSH on
01/53/8122342/ AM18/K-1711C Costos Roots | 09.03.18.  Comments sought  from
{Suussuresa MoEF&CCIWL) on 23:5:2018, ‘Az
Lappa) decided in the EFC dated 24.08.18,
reminder has been sent to MoEF&CC on
19.09.18 and 31.05.19. Since the case is
of 2017, the committee decided 1o again
remind  MoEF&CC  for comments,
Reminder sent vide agenda note on
S T TR e NN = T ee— ey - ¢ .
236 M/s, Ratan Aluminium Recyeling P, 140318 6000 MT of [755.0 Comments sought from M/o. Mincs on
Lid, Faridabad | Aluminium 27032018 DIPP vide OM dated
O1/53/8/2407T/AMI8/R-4)/1C Dross. Thril] 04.07.2018 has conveyed that M/o Mines
' may be consulted. As decided in the EFC
dated 24.08.18, reminder has been sent
to M/o Mines on 19.09.18 M/ Mines
vide OM dated 24.09.2018 suggested 1o
stk comments  from MoEF&CC,
| Comments sought from MoEF&CC.
| Reminder sent on 310519 Since the
case is of 2017, the committee decided to
again remind MoEF&CC for comments,
| Reminder sent vide e-mail  dated
| 19.06.19, Again reminder sent vide
feculs L Ty TS0 e | Bendanoteon 200610
| 237 Mis. Gravita India P, Lid, Jaipur 13:03.18 1500 MT of 585.00 Comments sought from Mo, Mines on
HIESlfﬁ-’ZS??S:‘MfI-]ﬂr‘Q-##HC Aluminum DIO52018. Mo Mines vide ©OM MNo,
Dross 16/7/2018- MV has suggested 1o seek
| comments. from MoEF&CC. Comments
| sought from MoEF&CC on 22.10 18
Reminder sent on 31.05.19. Since the
| case is of 2017, the committee decided to
again remind MoEF&CC for comments,
Reminder sent vide c-mail dated
I9.06.19. Again reminder sent vide
B TS e B WS LSS | FDMRONN= D -ggendamoteon 2006.19
238 | M/s. Converge Electronics Trading | 19.09.18 10000 Nos. of | 13.70 Comments sought from Dio Post on
(India) P. Ltd, Bangalore Unused 26.09.2018. Reminder sent on 31.05. 19,
01/53/8/E/AMI9/C-21/1C Postage The committee directed 10 remind Dio
Stamps, | Post. ' |
s e
1200 Mrof [ 575,00 [ Comments sought rom D/e Feriizer on |

#)

239 | MIs Shanti Agro Products, Navsari | 07.03.19

39




243

| 246

247

248

| MUs Vibhu Essential Oi Is LLP, Delhi |

_.’;d;',s@uﬁgf India "I_'échnai_ogy Pyt

01/53/8/E/AMI9/S-102/1C

| M/, Namdhari Seeds Py, Ltd..

Bangalore.

| DIS3BEAMON-8/IC =
M/s. Asian Granito India Lud.,
Ahmedabad

O1/53/8E/ AM20IA-3TIC

‘M/s. Nationul Centre for Cell
Science, Pune, 01/53/8/E/AM20/N-
13/1C

Jalandhar
DLAS38EA M2OFR-304¢

Mis K K Rocks & Granites India Pvi |
Ltd, Trivandmum
O 3358/ S AM20K-16/10C

O1/53/8/E/AM20/V-2/1C

M’s Surabhi Enterprises Pyt Lid,
molkata
B 338 EAMZ0S-63/1C |

._Hfsﬁhifﬂfnaumli_nn, Ba_ngﬁarc

Ltd, Hyderabad
01/S3/8E/AM20/W-7/1C

(1S3 E AMI0R-32/10 |

| ve.08.19

| Mis Ruby Nelson Memorial Hospital, | 33,0819

29.08.19

| 03.09.19

04,0619

04,0919

290819

| Logs)

| Sticks

ZincAsh |
h(! low 5%
I |
16320 Kgsof

Ciinger

5100 MT of
Rough Marhle
Aggrepate
Stones |
[ 2000 nos, of
vials

| Drosophila
“Fly Stocks

54 Inc
Electric Beds
4 Inic Bedside
tahles

2 It Pan
Sanitizers

2 Inc Linen
Trotleys

2 Inc nos of
Patient Lifivr
Frame
15000 MTS
Stone boulders
or rubbles or
| rock stones
5000 kgs
Australian
~Sandalwood
Santalum
Lanceolatum
(Size: 300
Grams to5-kg
Picces &

343956 kes
Incense Stick

1381250 kes
Raw Incense:
Sticks
381250 kes
| Raw Incense

3750 Nos
Engineering.
Drawings in
| form of paper. |
or microfilms
19 Nos Filling
cabinets for

| drawings

Mo

8.0

273

22.03.19

_'Cummems_.sought from Do Agriculture
{:hdpermiu_n & Farmers welfare on
21062019 LI
Comments sought from M/o Mines on
12.07.20149

| Comments sought fromDio

Biotechnology on 09.08.2019

| The committee decided to examine the |

case on Nle;

CEnmEﬁ_s_xaught from Mip Mines &
DIPP on 03092019

Comments sought from  MOEF&CC
(5U Divn) on 03.09.2019, MoEF&Ce
vide OM No. 5-572019-5U dated
09.09.19 has sought information from
the firmn, The same has hoen
communicated to the firm on 25.09.19
Hence, the applicant is to furnish reply
directly to MoEF&CC with copy  to
GFT,

__Cpmmcms sought from MSME on |

11.09.2019

-_Cqmﬁnﬁéught ﬁ‘om 'Mﬁ»iE_{m -

11092019

| To be decided in EFC

"%l



| 249 | M5 Parimai Mandir, Bangalore | 0409.19 [ 1200 MTS T Sog5 Comments sought from MSME op
| OUS38EAM20P-31 10 | Raw lncense 11.09.2019
! W e Lo T E L 3L —
| 230 | M/s Taruna Enterprises, Bangalore | 04.09,19 |- 911625 Kygs 4145 Comments sought from MSME on
| DUS3I8/IAM20/T-25/1(" | | le Ingense 11.09.2019
Stichs
ESRRETT Vishal Agarbathi Works. | 05.09.19 | 225000 kes g 4053 Comments sought from MSME on
| Bangpalore | | ineh Raw 11.09.2019
| OUS3BIEAMR0/V-23/1c - | Asatbathi
| 225000 kgs 9
Il | | | inich Raw /
| Agarbuthi
| 252 | Mis Moksha Agarbatti Ca,, |] 060919 | 010 MTS § 600.0 [ Comments sought from MSME on
| | Benpaare | | 09 Vrious 13.09.2019
| | OI/S38/EAM20/M-3311C . | Colours Raw
| | | | Agarbathi
Machine
| | | Made with 3
| || | | to 5 M }
| - : _ | Thickriess i . B e |
(253 | Mis Supercraft 3D Wellness Pyt .49 { 07.09.19 .1 150 Kgs 11- | 9.9 To be decided in EEC
| | O1S38AYAM20/S-72/1C ! | ALG V4
| | Titaniym
! ! | Atloy Powder
! | - S, | o Medical Grage | S e |
| 254 | Mis Amba Agirbani Co. New Delhi |' 07.09.19 [ 301 MTS 8 | 3438 Comments sought from MSME on
| | DIS3(8/E AM20/A-58/1C | | Black Raw | 13.09.2019
| | | Ag:irbatli
| | l' | (Unperfumed)
167 MTS 9
| ! - [ e,
[ Black Raw
| | | Agarbatti
e P E— 1 pOmportumey | | L1 NP
255 | Mk, CSiR tngian Institute of 1090919 [ 1po'vis 05 | Approved a3 recommenaed by Dio
| | Toxicology Research | Lucknow | Prosophila Bibtethnulngy vide OMm No,
| | DVS3/8/E/AMR0/C-19/1C || | (pomace Fiy) | BT/IL05/323/2010-PID dateq 26.09.19
| diinmes

] —— S — . i ! - =! =g s ___,_,,____.____._
Il RA Kanpur may issue the Empqrt authorization 1o the applicant for import of 100 Vials of Dresophila from LISA fora CIF vilue of Rs.
- S0,000 (USD T00) subjeet to the condition mentioned in the Do Hft-w:hnulﬂg;f vide OM No, BILO5/3232010-PID dated 26.09 |0
| 25 well a5 with actual user condition; besides uther ustial eonditions of import authorization, The enclosures will be sent by ¢-miil to the
| applicant and RA Kanpur.

256 [ M/s Nishan Producis, Ahmedabad [ 09.09.19 | 180 Mi's Raw

470

Comments sought from MSMEon

| | O1/S3/8/E/AM20/N- 19/1C | | Agarhat] 13.09.2019

| 257 | Mis Raj Chematics, Bangalore [ 09.09.19 f 1000 Mis | 30 ‘Comments sought from MSME on

| | OUSSIIAM20/R 34/1C ! | Raw 13.09.2019

| 1 P — —— . s | } ﬁgi{rb&t'hf 3 —— ———— —

[ 258 | Mis.Sun Temple (India) Agarbani [ 09.09.19 | 250 M5 [44.0 Comments sought from MSME  on
Company, Gondii ' | Agarbati and 13.09.2019

|

e

Comments sought from MSME o J

e

! | OVS3BIEIAMRYS 74110 | | other
| | odoriferous
| | preparations |
| which operate |
by buming
- 9 Hng _||_

| 259 [ N5 Utsay Fragrances, Rajkot 09.09.19 | 350 MTS Raw
| OVS3ITAMO a1 | | Incense sticks

i




[ | {Agarbatti

e DI apgmelingy | e
M/s Mag Kamakhya Darbar ! 10.69. 19 | 4000 MTS 8 1886.3 Comments sought from MSME on
Fragrances (India), Kanpur and9 inches 13.09.2019
DUS3IREAM20/M-34/1 | black raw
| incense sticks
AR S o L P e e o
Mis Uniiversal Chemigals, Kanpur | | o2, 19 4000 MTS & 18863 | Comments sought from MSME an

| And 9 Black
| | Raw Incense

| CLS3I/AMI0N L5 /10 16.09.2019

| |

| Sticky
e R | = | (Agarbatti) _L_..__ e
| Mis BRartiyva Dhoop Karyalava pyt | 110219 | 150000 Kgs | 15.0 Comments sought from MSME
Ld, Noida | | Agarbatt g 16,09.2019
D!fﬁﬁﬂﬁFJﬂMﬂﬂﬂiﬂEﬂC | wther
| oderiferous
| | preparations
| which operate |
- ———L | bybuming | W e
| M/s Faizahemad Gulammohmed | 11.09.19 T Nos Live L Comments sought from Dio AHD&F on
| Momin | | Goats (Capra 16.09.2019. DAHD&F vide c-ma
OUS3BEAM0/F- | 3/ | | Acgagrus dated 18.09.19 has soughy information
| | Hireus) Kapia from the firm,
e ' _ | Guiabi Breed ' i s o e
| M/s Jamak Perfumers, Rajkot | 11.09.19: | 350 MIS: [ 180.0 Comments sought from MSME
| DUSISEAMION- 1810 || | Incense Stick 3 16.09.2019
|| Ms PR Agro Industries, Indore | 11092019 | 222 MTS Raw | 975 Comments sought from MSME on
ﬁi.ij.fﬂmeMsz-s-_z.«m | | Agarbaiti 16.09.2019
| | (Unperfured
i | [ncense
| . b [ /Bticki) et =
| M/s Savip Sugéndalaxm Bangalare 14.09.2019 | 162 MTS T4.8 Cumr’n;;nts_.suught from: MSME on

34819715118
| Various

! | colours of raw |
| ! agarbathis,
| | dhoop stiks.
| | machiné made
| | | with 3 1o 5

| [ i thickness
| | and L.Sor
| .75 cone bagp
| I| | size is15 10 17
! mim
! M/s Hem Corporation, Mumbai 13.092019 | 2400 s 13540
O1/S3/8/EAM0/MH- 1 8/10 | Raw agarbati/
| Taw cone / raw |
| dhoop/ raw

eoil

| M/s Anant Products, Bhopal | 12.&9.-2‘{_1:91 1200000 kes
| O1/S3/8/E/AM20 I Agarbarti
| A60/1C | || |
i M/s Himgiri Additive Technologies | 14.09.2019 | 350 ks [ 25.0
- Pyt Lad, Hyderabad S | Alluminigm

| DUS3B/EAMRY/S. 79710 17.09.2019

Comments sought from MSME on
17.09.2019

|
Comments sought from MSME on
17.09.2019

The committee decided to examine e —’

Case on file. —— |
3




|

| 013 BEAMGA 97— T | Allay powder |
| 230 kgs
| Titanium
| Al loy: Powder
} | | 30 kgs
| | Tungsten
Powder
| 50 Kgs
| | Tanatalum
| — L .., Powder ===
270 [ MisK Kaven (:!nhaL Bangaluru rﬂ 09.2019 [ 300 MTS raw | 18.0 Comments sou sought from MSN MSME on
O17/53/8/E/ AM20/K- 19/1C | incense sticks 19.09.2019
| 2T | Mis 7 Zest Intertrade LLP, Navi i18.09.2019 I 04000 kes 8 4463 Comments sough sought from MSME
Mumbai | Raw on19.09.2019
| | O1/53/8/E/AM20/Z-4/1C Agarbathi
| 272 ]L M/s Shri Balaji Incense Indusmes / 16.09.2019 [ 660720 kes 3282 Cmmnenls saughl from MSME on ﬂ/
| | Odisha | Agarbatti and 18.09.2019
| | O1/53/8/E/AM20/5-8 vic | ether
| odoriferouy
| | preparations
| that operate by
)l - A | buming 5 3
| 273 | Mis Shri Bﬂlﬂjl Incense Industries, | 16.09.2019 6&3493 kos | 324.8 ‘Comments sought from ! MSME on
| Odisha I Agarbatti and 18.09.2019
| | O1/53/8/E/AM20/S-82/1C odoriferous
| preparations
| that operate by
IE e e . g—
274 | Mis M H Marketing, Kolkata [17.092075 | 995113 kes8 [~ 21878 | Commens sought from MSME on
| OL/S3/8/EIAM20/M-36/1C | raw black 18.09.2019
| incensed stick
1000+
| | 2985336 kes §
/ | ‘raw black
| Incense stick
ot o = J_ Ly 12004 .
215 hﬂfs Exponiq INC, Kan pur | 18.09.2019 | 220 MTS 8 83 Comments s E'-IJI.!.ghf from MSME
GUSMEMMLWE&;IC | and 9 black 18.09.2019
| | raw incense
| | | ssticks
J L= | {Agarbatti) —
Af M/s Rocket A Agarbatti Co (‘ump&nv 17, 09.2019 | 600 MTS Raw 28 Comments soug| sought from MSME on on
Nagpur Agarbatti, 18.09.2019
| D1/53/8/E/AM20/R=35/1C Raw incense
Hlﬂk& W
114 | dhoop sticks e —
[ MisS Snundrya Lahri Sﬂap % 15.09.2019 | 200000 k ks Commcnts sought rom  MSME on
Cosmetics, Asanso] West Hengal Raw 18.09.2019
O1/S3/8/E/AM20/S-80/1C | Agarbathi
‘-?Ilcks
[ 278 | Mis Komal 0 Overseas, Indore 15.09.2019 | 552500 kes 2559 | Comments s sought from MSMP on
OH/3348/E/AM20/K - 181C Raw r"tgarbattt I8.09.2019
| 279 | M5 Myso Mysore Deep Perfumery FHouse, se, | 14.09.2019 ] 8080 MTS | Comments s¢ sought from MSME on

3




[ Indore
| O1/53/8/E/AM20/M-35/1C

280 M/s Chariont Resources, Bunga
| OL/53/8/EIAM20/C-21/1C
|
| 281 [ Wi P Parimala Works, Bangaiore

O1/53/87E/AM20/P-33/1C

- 14.09.2019

| 140919

280 | Mis; Anamica Srivastava, New Delni 1397 19

O1/53/8/E/AM20/A-553/1C

| Bangalore _
| O1/53/8/E/AMI19/B-30/1C

RA Bangalore may issue the import au

Australia, Ireland, Germany,

sent by e-mail to the applicant and RA
Import of Gold & Silver Dore
| 284
| Bangalore,
OU/53/8/E/AM20/B-8/1C

 Mis. Bangalore Horse Riding Schol, |

SIS IS
thorization to the a
DAHD&F OM Na, | FOEO2(1)/3/2017-Trade dated 24.09.1
Netherland subject to the
dated 24.09.19 as wel] as subject 10 actual user condition besides pthe
A Bangalore.

T M, Bangature_ﬂéﬁﬁr-y (P)Lid,

BA12.18

i |

| 06.05.2019

| Raw Incense |

| Sticks/Raw
Agparbaiti
| (Unperfumed
OF fon
perfumed) &
Haw dhoop
slicks of
VATIONS sizes
5000 ks §
Natural white
raw incense
sticks (Man-
Perfumed)
35000 kps 9
Matars] white
taw incense
| sticks (Non
Perfumed)
27500 kes 12
| Qrange Raw
incense sticks
| {Non-
l Perfumed)

2974320 kgs 8

or ¥ various

colours raw

agarbathi

machine made

with 3 {0 5

mm thickness:
| One pet

Rabbii

| 18 Nos. of
| Live Horses

l g == g —
ﬁrp]licﬂnt for import of 18 Nos. of Live Horses (quantity & deseription as per
9) for a CIF value of Rs: 36,00,000~ (USD S0.000) from UK, USA. Sweden,
condition mentioned in the

|' 3000 Kgs. of
Gald dare

—

r ustial conditions of import authorfzation. ‘The enclosures wil] ke

[ 18092000

Comments sought from MSME of;
18092019

14959 | Comments sought fiom MSME on

L8.08.2019

A3 recommended by DAHD&F vide
OM No. 0102010320 1 7-Trade dated
' | 05.09.19, permission has been granted to
| the firm with the dpproeval of DG
| Accordingly, the committee decided to
| close the case, e
The request of the firm was closed in
the EFC meeting dated 31.05.2019,
Now, DAHD&F vide OM  No.
L10102(1)/3/2017-Trade dated
| 24092019 has recommended  the
| request.  Accordingly, the commitiee
decided to approve the case.

| 09

36,00

DAHD&Y vide (M No. 11010201 ¥3/2017-Trade

[ The firm has been granted import
authorization for import of eold dore in
the past, The firm has submitted copy of
(i} Udyor Aadhar Memorandum  from
MSME (ii) copy of application made to
1 Pellution Control Board (iii) copy of BIS

|1_3-?'i5l}.ﬂ_" |




| 285

[ Mis. Parker Procious Metals 115, | 19.07.19 | {ives Gold
Ahmedabad. 01/53/8/5/AM20/P- | Dore Hars.
221C | |

| | |

| |
| [
| |

| S

| | |

| | |

| | |

Ser=Null Bald T | |

Ihe meeting ended with vote of thanks to the chir,

EEERE

HE

| 3005100

| Pallution

| license, valid upto 29.12.2018. The firm
| had not submitted the details viz. Custom
| Debit Sheet/BE  of previous  import
| authorization and also BIS License of the
| firm  has expived.  The committer
| accordingly, in meeling  dated
| H.05.19 defirred the case for want of
valid BIS license, copy of valid Pollution
| Certificate and details viz. Custom Debit
Sheet/BE of previous import
authorization. The firm vide e-mail dated
| 15,0609 inforied that they could not
| import gold dore against the License
No.07500001024 duted 18.04.17, as they |
were getting the gold dore from HGML
a4t that time. The request of the firm was
deferred by the BFC in s meeting dated
21.06.19 for wint of valid BIS license
and valid Pollution Certificate. The firm
vide e-mail dated 28.08. 19 has submitted
the copy of BIS license, wvalid upto
29.123019.  The committee in its
meeting dated 23,0810 deferred the
case  till the fipm submits  valid
Pollution Certificate, The same s
dAwaited. . e {
lhe firm has been granted  import
| duthorization for gold dore in the past
The firm has submited capy: of (i)
Certificate  valig Upto
| 26.082025  from Gujarat  Poliution
Control  Board  (if) Udyog  Aadhaar
Registration Certificate from MSME (iif)
BIS License dated 12.06.19 valid utpo
30052020 (iv) custom  debi sheet
showing utilization of 464 Kgs out of
00 Kgs pranted vide previous import
authorization dated 11.01.2019 {iv) copy
| of details of GST invoices of the sales of

fnished product.  The committee
deferred the case till the firm utilizes
substantia) quantity permitted vide
previous  impaort authorization,
Further, utilization details is awaited. |

A




